
International Registration designating India 
Trade Marks Journal No: 1951 ,   08/06/2020           Class 1 
 

 

Priority claimed from 07/08/2019; Application No. : 88569758 ;United States of America 

4467536    30/01/2020
[International Registration No. : 1517856]
BPSI Holdings LLC

Suite 1300, 1105 North Market Street Wilmington DE 19899 United States of America

Proposed to be Used
IR DIVISION
Starch for use in the pharmaceutical, nutraceutical and dietary supplement industries in the manufacture of tablets and 
capsules.

2263



Trade Marks Journal No: 1951 ,   08/06/2020           Class 1 
 

Priority claimed from 30/07/2019; Application No. : 30 2019 017 661 ;Germany 

4492216    13/12/2019
[International Registration No. : 1520109]
BASF SE

Carl-Bosch-Strasse 38 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Chemicals used in industry intended for being incorporated in cosmetic and personal care products.

2264



Trade Marks Journal No: 1951 ,   08/06/2020           Class 3 
 

 

Priority claimed from 29/01/2020; Application No. : 4020200014266 ;Republic of Korea 

4461782    31/01/2020
[International Registration No. : 1517513]
INNISFREE CORPORATION

100, Hangang-daero, Yongsan-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Essential oils for cosmetic purposes; non-medicated toiletry preparations; make-up; cosmetic preparations for baths; 
cosmetic preparations for skin care; make-up foundations; sunscreen preparations; compacts containing make-up; room 
fragrancing preparations; non-medicated skin creams; perfumes; hair gel; lipsticks; cosmetics; lavender oil; cotton wool 
for cosmetic purposes; shampoos; cosmetic soaps; dentifrices.

2265



Trade Marks Journal No: 1951 ,   08/06/2020           Class 3 
 

 

Priority claimed from 16/01/2020; Application No. : 4020200007855 ;Republic of Korea 

4469520    29/01/2020
[International Registration No. : 1518474]
INNISFREE CORPORATION

100, Hangang-daero, Yongsan-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Essential oils for cosmetic purposes; non-medicated toiletry preparations; make-up; cosmetic preparations for baths; 
cosmetic preparations for skin care; make-up foundations; sunscreen preparations; compacts containing make-up; room 
fragrancing preparations; non-medicated skin creams; perfumes; hair gel; lipsticks; cosmetics; lavender oil; cotton wool 
for cosmetic purposes; shampoos; cosmetic soaps; dentifrices.

2266



Trade Marks Journal No: 1951 ,   08/06/2020           Class 3 
 

 

Priority claimed from 16/01/2020; Application No. : 4020200007854 ;Republic of Korea 

4469645    29/01/2020
[International Registration No. : 1518473]
INNISFREE CORPORATION

100, Hangang-daero, Yongsan-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Essential oils for cosmetic purposes; non-medicated toiletry preparations; make-up; cosmetic preparations for baths; 
cosmetic preparations for skin care; make-up foundations; sunscreen preparations; compacts containing make-up; room 
fragrancing preparations; non-medicated skin creams; perfumes; hair gel; lipsticks; cosmetics; lavender oil; cotton wool 
for cosmetic purposes; shampoos; cosmetic soaps; dentifrices.

2267



Trade Marks Journal No: 1951 ,   08/06/2020           Class 3 
 

 

Priority claimed from 16/01/2020; Application No. : 4020200007853 ;Republic of Korea 

4472013    29/01/2020
[International Registration No. : 1518575]
INNISFREE CORPORATION

100, Hangang-daero, Yongsan-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Essential oils for cosmetic purposes; non-medicated toiletry preparations; make-up; cosmetic preparations for baths; 
cosmetic preparations for skin care; make-up foundations; sunscreen preparations; compacts containing make-up; room 
fragrancing preparations; non-medicated skin creams; perfumes; hair gel; lipsticks; cosmetics; lavender oil; cotton wool 
for cosmetic purposes; shampoos; cosmetic soaps; dentifrices.

2268



Trade Marks Journal No: 1951 ,   08/06/2020           Class 3 
 

4473415    29/01/2020
[International Registration No. : 1519110]
LUVANIS S.A.

4, rue Dicks L-1417 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Perfumery products and perfumes; make-up; cosmetic products for bathing; skin, eye and nail care products; lipsticks.

2269



Trade Marks Journal No: 1951 ,   08/06/2020           Class 3 
 

4474691    29/01/2020
[International Registration No. : 1519080]
LUVANIS S.A.

4, rue Dicks L-1417 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Eau de cologne; eau de parfum; fragrance preparations; fragrances; perfumery, essential oils; perfumed creams; natural 
oils for perfumes; toilet water; bath preparations; sun creams; rouges; skin make-up; lipsticks; make-up kits; make-up for 
the face and body; mascara; eye make-up; eyeliner; lip cosmetics; lip glosses; eye pencils; cosmetic creams; make-up 
powder; cosmetics in the form of powders; bath milk; bath soap; bubble bath; scented bathing salts; hair removal and 
shaving preparations; shampoos for personal use; beauty preparations for the hair; brilliantine; perfumes.

2270



Trade Marks Journal No: 1951 ,   08/06/2020           Class 3 
 

 

4493787    29/01/2020
[International Registration No. : 1520537]
J.R. Carlson Laboratories, Inc.

600 West University Drive Arlington Heights IL 60004 United States of America

Proposed to be Used
IR DIVISION
Aromatic body care products, namely, body lotion, shower gel, cuticle cream, shampoo, conditioner, non-medicated lip 
balm, soap, body polish, body and foot scrub and non-medicated foot cream.

2271



Trade Marks Journal No: 1951 ,   08/06/2020           Class 3 
 

Priority claimed from 30/07/2019; Application No. : 734769 ;Switzerland 

4494445    30/01/2020
[International Registration No. : 1520966]
Chanel SARL

Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Preparations for cosmetic use for skin, scalp, hair or nail care; preparations for cosmetic use for application on the skin, 
scalp, hair or nails; soaps; perfumery products; perfumes; eau de Cologne; eau de toilette; after-shave lotions; shaving 
soap; shaving products; essential oils; make-up products; cosmetics; toiletries for non-medical use; talcum powder for 
toilet use; deodorants, antiperspirants for personal use; make-up removing products, tissues impregnated with make-up 
removing preparations; nail polish removers; cosmetic sun-tanning preparations, sunscreen preparations, tissues 
impregnated with cosmetic lotions, massage gels other than for medical use; nail polish; artificial nails for cosmetic use; 
nail art stickers; adhesives for affixing artificial nails; temporary tattoos for cosmetic use; false eyelashes; air fragrances; 
potpourris [fragrances].

2272



Trade Marks Journal No: 1951 ,   08/06/2020           Class 5 
 

 

Priority claimed from 14/08/2019; Application No. : 88578889 ;United States of America 

4469853    29/01/2020
[International Registration No. : 1518275]
Ovid Therapeutics Inc.

1460 Broadway New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of neurological developmental disorders; Pharmaceutical preparations for 
the treatment of neurological disorders.

2273



Trade Marks Journal No: 1951 ,   08/06/2020           Class 5 
 

4470069    23/01/2020
[International Registration No. : 1227587]
Glaxo Group Limited

980 Great West Road Brentford, Middlesex TW8 9GS United Kingdom

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment and prevention of cancer.

2274



Trade Marks Journal No: 1951 ,   08/06/2020           Class 7 
 

Priority claimed from 29/11/2019; Application No. : 018159184 ;European Union 

4457580    29/01/2020
[International Registration No. : 1515596]
Beneq Oy

Olarinluoma 9 FI-02200 Espoo Finland

Proposed to be Used
IR DIVISION
Coating machines.

2275



Trade Marks Journal No: 1951 ,   08/06/2020           Class 8 
 

Priority claimed from 16/12/2019; Application No. : UK00003451800 ;United Kingdom 

4461978    31/01/2020
[International Registration No. : 1517511]
Dyson Technology Limited

Tetbury Hill Malmesbury, Wiltshire SN16 0RP United Kingdom

Proposed to be Used
IR DIVISION
Hair styling apparatus; electrical appliances for styling hair; apparatus and devices for curling hair; electric hair curling 
irons; electric hair straightening irons; electric apparatus for hair curling; electric apparatus for hair crimping; electric 
apparatus for hair cutting; electric apparatus for hair trimming; hand tools and implements for hair; heated hair curling 
devices; hand tools and implements for curling, cutting, crimping, straightening, styling, trimming or waving hair; hair 
tongs; hair styling attachments for all the aforesaid goods; cases, boxes and bags specially adapted for all for the 
aforesaid goods; parts, fittings and accessories all for the aforesaid goods.

2276



Trade Marks Journal No: 1951 ,   08/06/2020           Class 8 
 

Priority claimed from 16/12/2019; Application No. : UK00003451802 ;United Kingdom 

4462702    31/01/2020
[International Registration No. : 1517436]
Dyson Technology Limited

Tetbury Hill, Malmesbury Wiltshire SN16 ORP United Kingdom

Proposed to be Used
IR DIVISION
Hair styling apparatus; electrical appliances for styling hair; apparatus and devices for curling hair; electric hair curling 
irons; electric hair straightening irons; electric apparatus for hair curling; electric apparatus for hair crimping; electric 
apparatus for hair cutting; electric apparatus for hair trimming; hand tools and implements for hair; heated hair curling 
devices; hand tools and implements for curling, cutting, crimping, straightening, styling, trimming or waving hair; hair 
tongs; hair styling attachments for all the aforesaid goods; cases, boxes and bags specially adapted for all for the 
aforesaid goods; parts, fittings and accessories all for the aforesaid goods.

2277



Trade Marks Journal No: 1951 ,   08/06/2020           Class 9 
 

 

4467537    27/01/2020
[International Registration No. : 1517604]
Solid Material Solutions

Suite 205, 55 Middlesex Street N. Chelmsford MA 01863 United States of America

Proposed to be Used
IR DIVISION
Electric wire and cable.

2278



Trade Marks Journal No: 1951 ,   08/06/2020           Class 9 
 

 

4469677    24/01/2020
[International Registration No. : 1518247]
Keysight Technologies, Inc.

1400 Fountaingrove Parkway Santa Rosa CA 95403 United States of America

Proposed to be Used
IR DIVISION
Electronic test and measurement equipment, namely, oscilloscopes.

2279



Trade Marks Journal No: 1951 ,   08/06/2020           Class 9 
 

 

4471112    29/01/2020
[International Registration No. : 1517978]
THERMO ELECTRON LED GMBH

ROBERT-BOSCH-STR. 1 63505 LANGENSELBOLD Germany

Proposed to be Used
IR DIVISION
Laboratory centrifuges.

2280



Trade Marks Journal No: 1951 ,   08/06/2020           Class 9 
 

4475000    30/01/2020
[International Registration No. : 1519186]
Samsung Electronics Co., Ltd.

129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Display panels in the nature of flat panel display screens; electric luminescent display panels; computer display monitors; 
digital signage; digital signage display panels; light emitting diode displays; OLED (Organic light emitting diode) display 
panels; panel for large format display; displays for digital cameras; display for smart phones; LCD monitor for display; flat 
panel display screens; television monitors; video display screens for portable communications apparatus; display panels 
for television; televisions; smartphones.

2281



Trade Marks Journal No: 1951 ,   08/06/2020           Class 9 
 

4494471    08/11/2019
[International Registration No. : 1523944]
KEVIN MUSILA

KCIC, SBS, Ole Sangale Rd, Box 59857 00200 Nairobi Kenya

Proposed to be Used
IR DIVISION
Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; cash registers, calculating machines, data processing 
equipment and computers; fire-extinguishing apparatus.

2282



 
Trade Marks Journal No: 1951 ,   08/06/2020           Class 10 
 

 

Priority claimed from 06/08/2019; Application No. : 88568403 ;United States of America 

4472055    27/01/2020
[International Registration No. : 1517798]
Holder Research Institute, LLC

3303 Flamingo Drive Miami Beach FL 33140 United States of America

Proposed to be Used
IR DIVISION
Chiropractic instruments.

2283



Trade Marks Journal No: 1951 ,   08/06/2020           Class 10 
 

Priority claimed from 01/10/2019; Application No. : UK00003433081 ;United Kingdom 

4474544    28/01/2020
[International Registration No. : 1519079]
T.J.Smith and Nephew,Limited

PO Box 81, 101 Hessle Road Hull HU3 2BN United Kingdom

Proposed to be Used
IR DIVISION
Negative pressure wound therapy devices.

2284



Trade Marks Journal No: 1951 ,   08/06/2020           Class 10 
 

 

4494412    17/12/2019
[International Registration No. : 1524885]
Promisemed Hangzhou Meditech Co.,Ltd.

Building 1, No.12, Longtan Road, Cangqian Street, Yuhang District, Hangzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Syringes for medical purposes; dialyzers; medical guidewires; medical apparatus and instruments; thermal packs for first 
aid purposes; catheters; surgical implants comprised of artificial materials; teething rings; condoms.

2285



Trade Marks Journal No: 1951 ,   08/06/2020           Class 11 
 

 

4457671    24/01/2020
[International Registration No. : 1516044]
Meguiar's, Inc.

17991 Mitchell South Irvine CA 92614 United States of America

Proposed to be Used
IR DIVISION
Portable utility lights.

2286



Trade Marks Journal No: 1951 ,   08/06/2020           Class 12 
 

4470054    23/01/2020
[International Registration No. : 1518216]
Changzhou Depu Electric Co.,Ltd

NO.52, Jiulong Road, Menghe Town, Xinbei District, Changzhou City Jiangsu Province China

Proposed to be Used
IR DIVISION
Direction indicator for bicycles, tricycles; moped; bicycle and tricycle brakes; electro-tricycle; motor cycle; electric 
bicycle; scooter (motor vehicle); bicycle, tricycle handle; motors for cycles; bicycle alarm system.

2287



Trade Marks Journal No: 1951 ,   08/06/2020           Class 14 
 

Priority claimed from 02/08/2019; Application No. : 4573049 ;France 

4473107    31/01/2020
[International Registration No. : 1519398]
CHAUMET INTERNATIONAL S.A.

12, place Vendôme F-75001 PARIS France

Proposed to be Used
IR DIVISION
Jewelry; fine jewelry; diamonds; precious stones; timepieces and chronometric instruments.

2288



Trade Marks Journal No: 1951 ,   08/06/2020           Class 14 
 

 

Priority claimed from 02/08/2019; Application No. : VA 2019 01693 ;Denmark 

4474721    28/01/2020
[International Registration No. : 1519083]
Pandora A/S

Havneholmen 17-19 DK-1561 Copenhagen V Denmark

Proposed to be Used
IR DIVISION
Precious metals and their alloys; jewellery; precious and semi-precious stones; horological and chronometric 
instruments; paste jewellery; jewellery made of precious metals, gemstones, pearls, natural or artificial precious or semi-
precious stones and imitations thereof; cufflinks; ornamental pins; watches; watch straps; watch chains; cases for 
jewellery and watches; charms for key rings; key rings; key chains; clasps for jewellery; jewellery boxes; tie pins; tie clips.

2289



Trade Marks Journal No: 1951 ,   08/06/2020           Class 15 
 

4474683    31/01/2020
[International Registration No. : 1518832]
D'Addario & Company, Inc.

595 Smith Street Farmingdale NY 11735 United States of America

Proposed to be Used
IR DIVISION
Strings for musical instruments.

2290



Trade Marks Journal No: 1951 ,   08/06/2020           Class 16 
 

 

4475021    27/01/2020
[International Registration No. : 1519055]
POLYFORM PRODUCTS COMPANY, INC.

1901 ESTES AVE. ELK GROVE VILLAGE IL 60007 United States of America

Proposed to be Used
IR DIVISION
Modeling compounds.

2291



Trade Marks Journal No: 1951 ,   08/06/2020           Class 18 
 

Priority claimed from 01/11/2019; Application No. : 2019-140000 ;Japan 

4494498    04/02/2020
[International Registration No. : 1523330]
FAST RETAILING CO., LTD.

717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Proposed to be Used
IR DIVISION
Leather; fur; bags; tote bags; handbags; rucksacks; pouches; shopping bags; purses; key cases; toiletry bags; umbrellas; 
walking sticks; canes; handbag frames; purse frames; clothing for domestic pets.

2292



Trade Marks Journal No: 1951 ,   08/06/2020           Class 19 
 

 

Priority claimed from 22/08/2019; Application No. : 88589205 ;United States of America 

4470685    30/01/2020
[International Registration No. : 1517854]
Saint-Gobain Ceramics & Plastics, Inc.

One New Bond Street Worcester MA 01615-0008 United States of America

Proposed to be Used
IR DIVISION
Wear, abrasion and corrosion resistant ceramic tiles.

2293



Trade Marks Journal No: 1951 ,   08/06/2020           Class 24 
 

4493785    25/12/2019
[International Registration No. : 1520095]
HUANTANG (HANGZHOU) INTERNATIONAL TRADE CO., LTD.

Room 506, Floor 5, Building A11, No. 9, Jiusheng Road, Jianggan District, Hangzhou 310019 Zhejiang China

Proposed to be Used
IR DIVISION
Cot bumpers (bed linen); sleeping bags for babies; diaper changing cloths for babies; crib sheets; baby buntings; bath 
towels; washcloths; quilts; bed blankets; sleeping bags.

2294



Trade Marks Journal No: 1951 ,   08/06/2020           Class 25 
 

Priority claimed from 05/09/2019; Application No. : UK00003426242 ;United Kingdom 

4492140    20/12/2019
[International Registration No. : 1520105]
Sanjay Pathak

29 Craven Gardens ILFORD, Essex IG6 1PG United Kingdom

Proposed to be Used
IR DIVISION
Articles of clothing; articles of outer clothing; articles of sports clothing; athletic clothing; athletic footwear; athletic 
shoes; athletic tights; athletic uniforms; athletics footwear; clothes; clothes for sport; clothes for sports; clothing; 
clothing for cycling; clothing for cyclists; clothing for gymnastics; clothing for horse-riding [other than riding hats]; 
clothing for leisure wear; clothing for men, women and children; clothing for sports; cycling tops; cyclists' clothing; 
jogging bottoms; jogging tops; leggings [leg warmers]; leggings [trousers]; leisure clothing; leisure footwear; leisure 
shoes; leisure suits; leisure wear; leisurewear; long sleeve pullovers; long sleeved vests; long-sleeved shirts; outer 
clothing; outerclothing; pants; pants (am.); pantsuits; shirts; shorts; shorts [clothing]; spiked running shoes; sport coats; 
sport shirts; sport shoes; sport stockings; sports bibs; sports [boots for -]; sports bras; sports caps; sports caps and 
hats; sports clothing; sports clothing [other than golf gloves]; sports footwear; sports garments; sports headgear [other 
than helmets]; sports jackets; sports jerseys; sports jerseys and breeches for sports; sports over uniforms; sports 
overuniforms; sports pants; sports shirts; sports shirts with short sleeves; sports shoes; sports singlets; sports socks; 
sports vests; sports wear; sportswear; sweat bands; sweat bands for the head; sweat bands for the wrist; sweat bottoms; 
sweat jackets; sweat pants; sweat shirts; sweat shorts; sweat suits; sweat-absorbent socks; sweat-absorbent stockings; 
sweat-absorbent underclothing; sweat-absorbent underclothing [underwear]; sweat-absorbent underwear; sweatbands; 
sweaters; sweatjackets; sweatpants; sweatshirts; sweatshorts; sweatsuits; swim briefs; swim caps; swim shorts; swim 
suits; swim trunks; swim wear for children; swim wear for gentlemen and ladies; swimming caps; swimming caps 
[bathing caps]; swimming costumes; swimming suits; swimming trunks; swimsuits; swimwear; tank-tops; track jackets; 
track pants; track suits; tracksuit bottoms; tracksuit tops; tracksuits; trainers; trainers [footwear]; trunks (bathing -); 
trunks [underwear]; t-shirts; under garments; under shirts; underarm gussets [parts of clothing]; underclothes; 
underclothing; underclothing (anti-sweat -); underclothing for women; undergarments; underpants; waist belts; 
waistbands; walking boots; walking breeches; walking shoes; walking shorts; warm up suits; waterproof boots; 
waterproof clothing; waterproof jackets; waterproof outerclothing; waterproof pants; waterproof shoes; waterproof suits 
for motorcyclists; waterproof trousers; water-resistant clothing; waterskiing suits; weather resistant outer clothing; 
weatherproof clothing; weatherproof jackets; wet suits for surfing; wet suits for water-skiing; wet suits for water-skiing 
and sub-aqua; wet suits for windsurfing; wetsuit gloves; wetsuits; wetsuits for surface watersports; wetsuits for surfing; 
wetsuits for water-skiing; windproof clothing; windproof jackets; wind-resistant jackets; wind-resistant vests; windshirts; 
winter boots; women's clothing; women's outerclothing; women's shoes; women's suits; women's underclothing; 
women's undergarments; women's underwear; work boots; work clothes; work overalls; work shoes; wrap belts for 
kimonos (datemaki); wraps [clothing]; wrist bands; wrist warmers; wristbands; wristbands [clothing]; yoga bottoms; yoga 
pants; yoga shirts; yoga shoes; yoga socks; yoga tops.

2295



Trade Marks Journal No: 1951 ,   08/06/2020           Class 30 
 

4469838    28/01/2020
[International Registration No. : 1478629]
Oy Karl Fazer Ab

Fazerintie 6 FI-01230 Vantaa Finland

Proposed to be Used
IR DIVISION
Cl.30;Coffee, coffee beverages, tea, cocoa and artificial coffee; rice; rice-based snack food; tapioca, sago; flour and 
preparations made from cereals; cereal based foodstuffs; prepared cereals; bread, baked goods, sandwiches, pastries, 
confectionery, cakes, puddings, chocolate; edible ices; cookies; cookies; buns; sugar, honey, treacle; yeast, baking-
powder; salt, mustard; vinegar, sauces (condiments); spices; ice; pastilles; chewing gum, not for medical purposes; 
sushi; oat-based desserts; preparations for making bakery products; baking preparations; aromatic preparations for food; 
flavourings [not essential oils]; processed quinoa.

2296



Trade Marks Journal No: 1951 ,   08/06/2020           Class 32 
 

 

4470763    23/01/2020
[International Registration No. : 1517983]
TEISSEIRE FRANCE (Société par Actions Simplifiée)

482 avenue Ambroise Croizat F-38920 Crolles France

Proposed to be Used
IR DIVISION
Non-alcoholic beverages and preparations for making beverages; waters; flavoured waters; vegetable juices (beverages); 
fruit beverages (non-alcoholic); fruit drinks and fruit juices; fruit flavoured drinks; fruit and/or herbal based beverages; 
fruit nectars; energy drinks; apéritifs, non-alcoholic; non-alcoholic cocktails; cordials (non-alcoholic beverages); 
squashes (non-alcoholic beverages); dilutable preparations for beverages; carbonated non-alcoholic drinks; syrups and 
concentrates for beverages; slush drinks; tablets, powders, pastilles and/or other preparations for making effervescent 
non-alcoholic drinks; sodas; sherbets (beverages).

2297



Trade Marks Journal No: 1951 ,   08/06/2020           Class 32 
 

4473053    23/01/2020
[International Registration No. : 1519613]
TEISSEIRE FRANCE (Société par Actions Simplifiée)

482 avenue Ambroise Croizat F-38920 Crolles France

Proposed to be Used
IR DIVISION
Non-alcoholic beverages and preparations for making beverages; waters; flavoured waters; vegetable juices (beverages); 
fruit beverages (non-alcoholic); fruit drinks and fruit juices; fruit flavoured drinks; fruit and/or herbal based beverages; 
fruit nectars; energy drinks; apéritifs, non-alcoholic; non-alcoholic cocktails; cordials (non-alcoholic beverages); 
squashes (non-alcoholic beverages); dilutable preparations for beverages; carbonated non-alcoholic drinks; syrups and 
concentrates for beverages; slush drinks; tablets, powders, pastilles and/or other preparations for making effervescent 
non-alcoholic drinks; sodas; sherbets (beverages); preparations for making beverages, namely syrups and concentrates.

2298



Trade Marks Journal No: 1951 ,   08/06/2020           Class 33 
 

4450294    03/02/2020
[International Registration No. : 1466898]
DOMAINE CLARENCE DILLON SAS

31 avenue Franklin D. Roosevelt F-75008 PARIS France

Proposed to be Used
IR DIVISION
Alcoholic beverages; wines.

2299



Trade Marks Journal No: 1951 ,   08/06/2020           Class 33 
 

Priority claimed from 06/08/2019; Application No. : 018103779 ;European Union 

4462004    29/01/2020
[International Registration No. : 1516690]
LIMONCELLO DI CAPRI S.R.L.

Via Roma 89 I-80073 CAPRI (NA) Italy

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer); alcoholic essences; alcoholic preparations for making beverages; alcoholic extracts.

2300



Trade Marks Journal No: 1951 ,   08/06/2020           Class 33 
 

4493967    31/01/2020
[International Registration No. : 1520467]
DOMAINE CLARENCE DILLON SAS

31 avenue Franklin D. Roosevelt F-75008 PARIS France

Proposed to be Used
IR DIVISION
Wines with the protected appellation of origin Pessac Leognan from the winery called "CHATEAU LA MISSION HAUT-
BRION".

2301



 
Trade Marks Journal No: 1951 ,   08/06/2020           Class 36 
 

Priority claimed from 01/07/2019; Application No. : 2019-091023 ;Japan 

4492718    26/12/2019
[International Registration No. : 1520510]
FAST RETAILING CO., LTD.

717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Proposed to be Used
IR DIVISION
Arranging financial transactions; funds transfer services; arranging secure financial transactions; financial consultancy; 
financial analysis; financial information; processing of electronic payments; acceptance of deposits [including substitute 
bond issuance] and acceptance of fixed interval installment deposits; loans [financing] and discount of bills; domestic 
exchange settlement; liability guarantee and acceptance of bills; securities lending; acquisition and transfer of monetary 
claims; safe deposit services; monetary exchange; trusteeship of financial futures contracts; trusteeship of money, 
securities, monetary claims, personal property, land, rights on land fixtures, surface rights or lease on land; agencies for 
bond subscriptions; foreign exchange transactions; letter-of-credit related services; brokerage of credit purchase; 
transfer of funds for the purchase of goods, via electronic communication networks; electronic funds transfer; processing 
of debit card payments; processing of credit card payments; fraud reimbursement services in the field of credit card 
purchases; intermediary services relating to issuance of credit cards; intermediary services relating to issuance of debit 
cards; issuance of tokens of value; issuance of gift cards; providing information relating to issuance of gift cards; 
issuance of gift certificates; providing information relating to issuance of gift certificates; issuance of accommodation 
coupons; issuance of travel coupons; providing information relating to issuance of travel coupons; agencies for 
collecting gas or electric power utility payments; consigned collection of payment for goods; agencies for collecting 
payments for information; providing information relating to agencies for collecting payments for information; buying and 
selling of securities; trading of securities index futures; trading of securities options; trading of overseas market 
securities futures; agencies for brokerage of securities, securities index futures, securities options, and overseas market 
securities futures; agencies for brokerage of entrusting agents with on-commission trading in domestic markets of 
securities, securities index futures and securities options; agencies for brokerage of entrusting agents with on-
commission trading in overseas markets of securities and securities index futures; agencies for brokerage of forward 
agreement of securities, for forward agreement of securities index futures, for forward agreement of securities options, 
spot and forward transaction of securities index futures; brokerage for securities liquidation; securities underwriting; 
securities offering; brokerage services relating to securities subscription or offering; providing stock market information; 
agencies for brokerage of selling and buying of golf-club membership; agencies for brokerage of selling and buying of 
resort club membership; management of buildings; agency services for the leasing or rental of buildings; leasing or 
renting of buildings; purchase and sale of buildings; agency services for the purchase or sale of buildings; real estate 
appraisal; land management; agency services for the leasing or rental of land; leasing of land; purchase and sale of land; 
agency services for the purchase or sales of land; providing information on buildings or land [real estate affairs]; financial 
assessment of company credit; charitable fund raising.

2302



Trade Marks Journal No: 1951 ,   08/06/2020           Class 36 
 

4492781    01/11/2019
[International Registration No. : 1520705]
Bank of America Corporation

100 North Tryon Street Charlotte NC 28255 United States of America

Proposed to be Used
IR DIVISION
Financial analysis; providing financial information by electronic means; investment management; providing research in 
the field of financial investments and finance; providing financial information and investment account financial 
information by means of the Internet; financial market information services, namely, compiling and providing financial 
information regarding securities; providing financial market data and analysis; automated securities trade execution 
services; providing online information about securities exchange price quotations; commodities exchange services; 
foreign exchange information services and transactions; financial research; brokerage services in the field of financial 
assets, capital market financial investments, securities, specialty financial assets, and alternative financial investments; 
money management services; providing personalized financial investment information; providing financial investment 
account information; providing financial information about fund performances; providing personalized financial 
investment information by electronic mail; mutual fund investment; debt settlement and equity settlement services; 
financial custody services, namely, maintaining possession of financial assets for others for financial management 
purposes; transfer services, namely, currency, electronic funds, and money transfer; investment fund and investment 
securities transfer services; automated financial clearing houses.
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 42 
 

Priority claimed from 29/07/2019; Application No. : 88546742 ;United States of America 

4476028    27/01/2020
[International Registration No. : 1519927]
Employ Intelligence, Inc.

751 Griswold St., Suite 300 Detroit MI 48226 United States of America

Proposed to be Used
IR DIVISION
Development of computer platforms; platform as a service featuring computer software platforms for use by employers in 
assessing recruitment data; platform as a service featuring computer software platforms for use by employers in job 
analysis, candidate evaluation, candidate masking, and prioritizing and ranking candidates.
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 42 
 

Priority claimed from 11/09/2019; Application No. : 88612206 ;United States of America 

4492153    20/11/2019
[International Registration No. : 1520466]
Bank of America Corporation

100 North Tryon Street Charlotte NC 28255 United States of America

Proposed to be Used
IR DIVISION
Providing online non-downloadable software, namely, artificial intelligence software for use in identifying potential 
investors for specific investment opportunities; providing platform as a service featuring non-downloadable computer 
software platforms for artificial intelligence use in identifying potential investors for specific investment opportunities via 
a global computer network.
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 42 
 

Priority claimed from 31/05/2019; Application No. : 88454849 ;United States of America 

4494035    21/11/2019
[International Registration No. : 1520934]
Prelude Therapeutics Incorporated

200 Powder Mill Road, Experimental Station E400/3213 Wilmington DE 19803-2907 United States of America

Proposed to be Used
IR DIVISION
Research and development of drugs in the fields of oncology, hematology, autoimmune diseases, and rare diseases; 
scientific research for medical purposes in the fields of oncology, hematology, autoimmune diseases, and rare diseases; 
clinical research in the fields of oncology, hematology, autoimmune diseases, and rare diseases; scientific research and 
development of pharmaceuticals and biopharmaceuticals for the treatment of cancer, hematological diseases, 
autoimmune diseases, and rare diseases; providing medical and scientific research information about pharmaceutical 
and biopharmaceutical drugs and their preparations via websites; genetic testing for scientific research; genetic research 
in the fields of oncology, hematology, autoimmune diseases, and rare diseases.
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 43 
 

Priority claimed from 31/07/2019; Application No. : 88554105 ;United States of America 

4472065    29/01/2020
[International Registration No. : 1517612]
PLNT Management, LLC

3033 Wilson Blvd, 700 Arlington VA 22201 United States of America

Proposed to be Used
IR DIVISION
Restaurant services.
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 99 
 

4449286    30/01/2020
[International Registration No. : 1464502]
Rhino Rack Australia Pty Ltd

22 Hanson Pl EASTERN CREEK NSW 2766 Australia

Proposed to be Used
IR DIVISION
Cl.6;Metal accessories for automobiles including, carry bars, cargo bars, cargo securing systems, hooks and shackles; 
pipe clamps of metal; winch tensioners of metal; straps, bands, braces, cables and harnesses reinforced with metal; lock 
barrels of metal; lock bolts; locks (other than electric) of metal for vehicles; locks of metal for vehicles; locking apparatus 
(non-electric) of metal; metal releasable locking devices (non-electric); keys; cable straps of metal; security devices 
(locks) of metal for vehicles; straps of metal; straps, bands, braces, cables and harnesses impregnated with metal, straps 
lined with metal; metallic webbing straps; metallic webbing belts for handling loads; protective metal edging for straps; 
braces, belts, bands, cables and harnesses, of metal for handling loads; cam buckle tighteners of metal.

Cl.12;Automotive spare parts and accessories including non-electrical automotive accessories namely roof racks, roof 
bars for vehicles, ski carriers, water craft carriers, sporting goods carriers, ladder carriers, bike carriers, luggage carriers, 
roof top boxes and mountings for roof racks and roof bars; torsion hitch kits including receiver tubing, receiver tube 
covers, hook-up brackets; hitch boxes, bolts and angles; license plate brackets, hood shields, vehicle side window vent 
shades, tube steps, brush bars, tonneau covers, truck bed covers, tail-light covers, vehicle side window louvres, cargo 
carrier nets, cargo barriers, dog guards, roof rails and side view mirrors; hub caps; vehicular transmission coolers and 
mounting brackets therefor; vehicle canopies and hardtops; vehicle and trailer hitches; trailer hitch receivers; cargo 
carriers for vehicles and trailers; truck bed extenders; trailers for vehicles; trailer hitch mounts and balls, sway controls, 
hitch balls, hitch ball covers, couplers, safety chains, clips, tow hooks, pintle hooks, pole tongue adapters, and towing 
bars; bicycle carriers; bicycle carrier adapters.

Cl.22;Awnings for tents; tents made of textile materials; awnings; awnings of synthetic materials; awnings of textile; 
beach awnings and canopies, not of metal; canopies (awnings); market awnings and canopies, not of metal; shade 
awnings and canopies, not of metal; tents (awnings) for caravans; tents (awnings) for vehicles; bags made of textile for 
the storage of tents; canopy awning incorporating a clothesline; load securing devices including ropes and elastic straps; 
tents including, inflatable tents, tents made of textile material, tents for camping, tents for use adjacent to vehicles, 
tarpaulins, awnings in this class for tents and caravans; bags for tents; and parts and accessories in this class for the 
aforesaid goods; swags (groundsheets and bed-roll covers); tarpaulins; coverings (not shaped) for vehicles or portions of 
vehicles made from leather or imitations of leather, including vinyl; camping tents; tents; tents for camping; tents for 
mountaineering; tents for use as an adjunct to vehicles.
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 99 
 

4451236    04/02/2020
[International Registration No. : 1409353]
Mentimeter AB

Mariatorget 1A SE-118 48 STOCKHOLM Sweden

Proposed to be Used
IR DIVISION
Cl.9;Interactive computer software enabling exchange of information.

Cl.38;Interactive broadcasting and communications services; interactive communication services.

Cl.41;Interactive education services.

Cl.42;Providing of non-downloadable computer software online for use in communications and also in interactive 
communications; platform as a service [PaaS].
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 99 
 

Priority claimed from 31/07/2019; Application No. : 018102212 ;European Union 

4461745    30/01/2020
[International Registration No. : 1517409]
SOREMARTEC S.A.

Findel Business Center Complexe B, Rue de Trèves L-2632 FINDEL Luxembourg

Proposed to be Used
IR DIVISION
Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; pasta and noodles; tapioca and sago; flour and preparations made 
from cereals; bread, pastry and confectionery; chocolate; ice cream, sorbets and other edible ices; sugar, honey, treacle; 
yeast, baking-powder; salt; seasonings, spices, preserved herbs; vinegar, sauces and other condiments; ice (frozen 
water).
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4462020    27/01/2020
[International Registration No. : 1516662]
MEMBRION, INC.

562 1ST AVENUE SOUTH SUITE 700 SEATTLE WA 98104 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Ion-exchange resin membranes.

Cl.9;Filters for use in laboratory equipment in the biopharmaceutical industry; Battery separator films.
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Priority claimed from 16/08/2019; Application No. : 88581812 ;United States of America 

4462468    30/01/2020
[International Registration No. : 1516458]
Huya Bioscience International, LLC

12531 High Bluff Drive, Suite 138 San Diego CA 92130 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for prophylactic, diagnostic and/or therapeutic uses in the treatment of cardiovascular 
and oncology diseases and disorders.

Cl.42;Development of pharmaceutical preparations and medicines; pharmaceutical product evaluation.
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4462598    24/01/2020
[International Registration No. : 1492548]
AMANO Corporation

275, Mamedo-cho, Kohoku-ku, Yokohama-shi Kanagawa-ken 222-8558 Japan

Proposed to be Used
IR DIVISION
Cl.36;Agencies for collecting parking fee; real estate management of land or buildings for parking; consultancy 
services relating to the leasing of land or buildings for parking; leasing of land for parking; real estate agency services for 
the leasing of land for parking; purchase and sale of land for parking; real estate agency services for purchase and sale of 
land for parking;providing information relating to land or buildings for parking;bill payment services of rent, management 
fees, parking fees;issuance of prepayment type certificate of parking lot or bicycle parking lot.

Cl.39;Providing car parking or bicycle parking, providing information relating to them; providing information relating to 
location and availability of car parking or bicycle parking; providing information on airport parking via a website; rental of 
car parking or bicycle parking, providing information relating to them; reservation of car parking spaces or bicycle 
parking spaces; rental of cars, providing information relating to it;rental of motorcycles, providing information relating to 
it;rental of bicycles, providing information relating to it; rental of mechanical parking systems, providing information 
relating to it; distribution of charging electricity for electric vehicles such as electric cars or electric bicycles.
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 99 
 

4469831    29/01/2020
[International Registration No. : 1436887]
Foodisfaction S.A.

Route du Signal 74 CH-1092 Grandvaux Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Frozen and prepared meals consisting primarily of potato and cheese.

Cl.43;Mobile catering and catering services.
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4469867    31/01/2020
[International Registration No. : 1518708]
Lovekins Pty Ltd

PO BOX 878 CONCORD NSW 2137 Australia

Proposed to be Used
IR DIVISION
Cl.3;Sunscreens; cleaning preparations for use on the body; cosmetic preparations for use on the body; conditioners 
for use on the hair; hair care preparations; hair grooming preparations; hair shampoo; oils for the hair; preparations for 
conditioning the hair; massage oils, not medicated; nappy cream (non-medicated); body moisturisers; moisturisers 
(cosmetics); body care preparations (non-medicated); body creams (cosmetics); body oil; body shampoos; body soaps; 
cleaning agents for household purposes; powders for teeth cleaning; preparations for cleaning teeth; products for 
cleaning; towels (textile) impregnated with cleaning preparations; wipes incorporating cleaning preparations; cleaning 
preparations; cleaning preparations for household use; cleaning preparations for the teeth; domestic cleaning 
preparations; gels for teeth cleaning; household cleaning materials; multi-purpose household cleaning preparations; 
pastes for teeth cleaning.

Cl.35;Retailing of goods (by any means); wholesaling of goods (by any means).
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 99 
 

Priority claimed from 26/09/2019; Application No. : 88631632 ;United States of America 

4470887    31/01/2020
[International Registration No. : 1518388]
Obagi Cosmeceuticals LLC

3760 Kilroy Airport Way, Suite 500 Long Beach CA 90806 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Ingredient compositions, namely, chemical additives for use in the manufacture of skincare preparations.

Cl.3;Non-medicated skincare preparations; Cosmetic preparations for skin care.

2316
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4473285    04/02/2020
[International Registration No. : 1518821]
Brodetskiy Oleg Vladimirovich

shosse Entuziastov, d. 11a, korp. 4, kv. 173 RU-111024 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Crushers for kitchen use, electric; kitchen grinders, electric; can openers, electric; coffee grinders, other than 
hand-operated; churns; hair clipping machines for animals; knitting machines; ironing machines; crushing machines; 
blade sharpening [stropping] machines; lace making machines; butter machines; grinding machines; dishwashers; dairy 
machines; peeling machines; pasta making machines, electric; bread cutting machines; kitchen machines, electric; 
rinsing machines; hemming machines; grating machines for vegetables; stitching machines; washing machines 
[laundry]; kneading machines; mills [machines]; mills for household purposes, other than hand-operated; pepper mills, 
other than hand-operated; centrifugal mills; mixers [machines]; blenders, electric, for household purposes; vacuum 
cleaner bags; meat choppers [machines]; suction nozzles for vacuum cleaners; vacuum cleaner attachments for 
disseminating perfumes and disinfectants; knives, electric; scissors, electric; wine presses; basket presses; fruit presses, 
electric, for household purposes; pedal drives for sewing machines; cleaning appliances utilizing steam; food 
processors, electric; spinning wheels; vacuum cleaners; tambours for embroidery machines; whisks, electric, for 
household purposes; cream/milk separators; juice extractors, electric; sharpening machines; beverage preparation 
machines, electromechanical; food preparation machines, electromechanical; shoe polishers, electric; machines and 
apparatus for wax-polishing, electric; vacuum cleaner hoses; brushes for vacuum cleaners.

Cl.8;Razors, electric or non-electric; sharpening steels; cutlery; edge tools [hand tools]; depilation appliances, electric 
and non-electric; sharpening instruments; nail clippers, electric or non-electric; razor blades; table knives, forks and 
spoons for babies; beard clippers; hair clippers for personal use, electric and non-electric; hair clippers for animals [hand 
instruments]; mincing knives [hand tools]; manicure sets; manicure sets, electric; pedicure sets; shaving cases; cheese 
slicers, non-electric; egg slicers, non-electric; pizza cutters, non-electric; scaling knives; ceramic knives; can openers, 
non-electric; vegetable slicers; nail files; nail files, electric; table cutlery [knives, forks and spoons]; hand implements for 
hair curling; vegetable choppers; fingernail polishers, electric or non-electric; flat irons; irons [non-electric hand tools]; 
razor cases; curling tongs.

Cl.9;Antennas; barometers; DVD players; balances [steelyards]; scales; baby scales; bathroom scales; precision 
balances; scales with body mass analysers; video baby monitors; pressure measuring apparatus; pressure indicators; 
temperature indicators; ionization apparatus not for the treatment of air or water; measuring spoons; microphones; 
weighing machines; egg-candlers; measuring glassware; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; weighing apparatus and instruments; audio- and video-receivers; baby monitors; radios; vehicle radios; 
subwoofers; alcoholmeters; egg timers [sandglasses]; sound reproduction apparatus; digital photo frames.

Cl.11;Pressure cookers, electric; distillation apparatus; desiccating apparatus; hydromassage bath apparatus; tanning 
apparatus [sun beds]; ionization apparatus for the treatment of air or water; coffee roasters; beverage cooling apparatus; 
hand drying apparatus for washrooms; fruit roasters; refrigerating apparatus and machines; drying apparatus and 
installations; freezers; drying apparatus; refining towers for distillation; boilers, other than parts of machines; spa baths 
[vessels]; waffle irons, electric; fans [air-conditioning]; electric fans for personal use; roasting spits; water heaters; water 
heaters [apparatus]; air reheaters; extractor hoods for kitchens; footwarmers, electric or non-electric; bed warmers; 
pocket warmers; warming pans; grills [cooking appliances]; stills; refrigerating containers; heating apparatus; cool 
boxes, electric; refrigerating chambers; fireplaces, domestic; pressure cooking saucepans, electric; distillation columns; 
coffee machines, electric; germicidal lamps for purifying air; bread-making machines; multicookers; footmuffs, 
electrically heated; socks, electrically heated; refrigerating appliances and installations; blankets, electric, not for medical 
purposes; fabric steamers; hearths; food steamers, electric; steam boilers, other than parts of machines; pasteurisers; 
coffee percolators, electric; stoves [heating apparatus]; bakers' ovens; hot air ovens; kitchen ranges [ovens]; microwave 
ovens [cooking apparatus]; hot plates; wine cellars, electric; heaters, electric, for feeding bottles; heating cushions, 
electric, not for medical purposes; tortilla presses, electric; air purifying apparatus and machines; ice machines and 
apparatus; cooling appliances and installations; cooking apparatus and installations; cooking rings; heating apparatus 
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for solid, liquid or gaseous fuels; heating apparatus, electric; steam facial apparatus [saunas]; plate warmers; electric 
appliances for making yogurt; rotisseries; heat guns; radiators [heating]; radiators, electric; roasters; sterilizers; water 
sterilizers; air sterilizers; air dryers; laundry dryers, electric; hair dryers; bread toasters; air-conditioning installations; 
cooling installations for water; steam generating installations; air cooling apparatus; cooking utensils, electric; filters for 
air conditioning; filters for drinking water; chocolate fountains, electric; deep fryers, electric; refrigerators; kettles, 
electric; refrigerating cabinets.

Cl.21;Pressure cookers, non-electric; wine aerators; cookie jars; dishes; vegetable dishes; saucers; mugs; bottles; 
demijohns; vases; epergnes; fruit cups; waffle irons, non-electric; coolers [ice pails]; whisks, non-electric, for household 
purposes; cooking skewers of metal; heads for electric toothbrushes; cruets; decanters; toothpick holders; table napkin 
holders; soap dispensers; plug-in diffusers for mosquito repellents; ironing boards; cutting boards for the kitchen; bread 
boards; crushers for kitchen use, non-electric; strainers for household purposes; containers for household or kitchen 
use; kitchen containers; heat-insulated containers; heat-insulated containers for beverages; thermally insulated 
containers for food; closures for pot lids; ceramics for household purposes; majolica; works of art of porcelain, ceramic, 
earthenware or glass; kitchen grinders, non-electric; stew-pans; basting brushes; baking mats; ladles for serving wine; 
hot pots, not electrically heated; glass bulbs [receptacles]; napkin rings; bread baskets for household purposes; baskets 
for household purposes; lunch boxes; tea caddies; earthenware saucepans; mess-tins; coffee percolators, non-electric; 
coffeepots, non-electric; coffee grinders, hand-operated; beer mugs; tankards; butter-dish covers; dish covers; cheese-
dish covers; pitchers; ice cream scoops; mixing spoons [kitchen utensils]; basting spoons [cooking utensils]; pie 
servers; spatulas for kitchen use; butter dishes; noodle machines, hand-operated; lint removers, electric or non-electric; 
pepper mills, hand-operated; mills for household purposes, hand-operated; bowls [basins]; cooking pot sets; fitted picnic 
baskets, including dishes; cookie [biscuit] cutters; pastry cutters; food steamers, non-electric; pepper pots; pestles for 
kitchen use; plates to prevent milk boiling over; trays for household purposes; lazy susans; heaters for feeding bottles, 
non-electric; trivets [table utensils]; coasters, not of paper or textile; knife rests for the table; flat-iron stands; egg cups; 
serving ladles; pots; cooking pots; painted glassware; tableware, other than knives, forks and spoons; porcelain ware; 
earthenware; crystal [glassware]; trouser presses; tortilla presses, non-electric [kitchen utensils]; cruet sets for oil and 
vinegar; spice sets; bottle openers, electric and non-electric; electric combs; combs; sifters [household utensils]; salad 
bowls; sugar bowls; beaters, non-electric; egg separators, non-electric, for household purposes; services [dishes]; coffee 
services [tableware]; liqueur sets; tea services [tableware]; sieves [household utensils]; tea strainers; siphon bottles for 
carbonated water; rolling pins, domestic; frying pans; fruit presses, non-electric, for household purposes; salt cellars; 
drinking vessels; vessels of metal for making ices and iced drinks; refrigerating bottles; glasses [receptacles]; drinking 
glasses; mortars for kitchen use; portable cool boxes, non-electric; soup bowls; drying racks for laundry; basins 
[receptacles]; table plates; graters for kitchen use; insulating flasks; water apparatus for cleaning teeth and gums; 
utensils for household purposes; kitchen utensils; cooking utensils, non-electric; coffee filters, non-electric; hip flasks; 
drinking bottles for sports; molds [kitchen utensils]; cake moulds; ice cube molds; cookery moulds; deep fryers, non-
electric; bread bins; teapots; kettles, non-electric; cups; garlic presses [kitchen utensils]; ironing board covers, shaped; 
corkscrews, electric and non-electric; toothbrushes; toothbrushes, electric; carpet sweepers; tar-brushes, long handled; 
electric brushes, except parts of machines; nutcrackers; ice tongs; salad tongs; sugar tongs.
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Trade Marks Journal No: 1951 ,   08/06/2020           Class 99 
 

Priority claimed from 16/01/2020; Application No. : 88762699 ;United States of America 

4473447    28/01/2020
[International Registration No. : 1519054]
Rip N Dip, Inc.

724 Kohler Street Los Angeles CA 90021 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Air fragrance reed diffusers; air fragrancing preparations; bar soap; cosmetics; fragrances; incense; perfumes; 
potpourri.

Cl.14;Alarm clocks; charms for key rings or key chains; clocks; decorative key fobs; imitation leather key chains; 
jewelry and imitation jewelry; key chains for use as jewelry; key rings; metal key chains; metal key rings; non-metal and 
non-leather key chains; pins being jewelry; plastic key chains; watches.

Cl.27;Bath mats; door mats; floor mats; non-textile wall hangings; rugs.

2319



Trade Marks Journal No: 1951 ,   08/06/2020           Class 99 
 

4473463    03/02/2020
[International Registration No. : 1519132]
SHENZHEN ZHIYUN NETWORK TECHNOLOGY CO., LTD

19th Floor, Block B, NO.1901, Wankeyunchuang, Bodun Keji Park, Chaguang Road and Chuangke Road Intersection, Xili Street, 
Nanshan District, Shenzhen City Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus; computer operating programs, recorded; batteries, electric; electronic notice boards; Global 
Positioning System [GPS] apparatus; theft prevention installations, electric; computer programs, downloadable; 
computer software platforms, recorded or downloadable; portable media players.

Cl.35;Commercial intermediation services; provision of an online marketplace for buyers and sellers of goods and 
services; sales promotion for others; marketing; personnel management consultancy; tax filing services; web indexing 
for commercial or advertising purposes; advertising; business management consultancy.

Cl.36;Insurance consultancy; charitable fund raising; financing services; capital investment; art appraisal; surety 
services; lending against security; real estate appraisal; trusteeship.

Cl.41;Teaching; organization of competitions [education or entertainment]; entertainer services; modelling for artists; 
organization of shows [impresario services]; academies [education]; vocational guidance [education or training advice]; 
practical training [demonstration]; arranging and conducting of workshops [training].

Cl.42;Industrial design; providing information on computer technology and programming via a web site; technical 
research; interior design; dress designing; graphic arts design; packaging design; computer software design; 
authenticating works of art.
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Priority claimed from 05/08/2019; Application No. : 88567065 ;United States of America 

4473486    28/01/2020
[International Registration No. : 1519313]
State Space Labs Inc.

319 Lafayette Street, Suite 127 New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable communications software for connecting users; downloadable software for transmitting, receiving, 
collecting, storing, organizing, modifying, managing and sharing information and data; downloadable software in the field 
of gaming for players, gamers, and e-athletes to assess their strengths and skills, and build and improve game play, skills 
and performance.

Cl.42;Computer services, namely, creating an on-line community for users to participate in discussions and engage in 
social networking; providing temporary use of non-downloadable software for facilitating electronic communication 
between individuals provided via the Internet; providing temporary use of non-downloadable software for transmitting, 
receiving, collecting, storing, organizing, modifying, managing and sharing information and data.

Cl.45;Online social networking services.
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4473583    28/01/2020
[International Registration No. : 1200108]
Dataton AB

Ågatan 40 SE-582 22 LINKÖPING Sweden

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic,optical, weighing, measuring, signalling, checking
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting,switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound, data, information, electronic media,images and video; magnetic data carrying media; recording memory discs; 
CDs, DVDs and other digital recording media;electronic audio or imaging equipment; data processing equipment, 
computers; laptop computers; apparatus and computers relating to processing, reproduction and production of audio, 
data, information, multimedia, images and video;computer peripheral apparatus; computer memory devices;computer 
docking stations; computer hardware; computer housings; central processing units [processors]; mother boards;hard 
drives; graphics cards; computer screens; power units[batteries]; cameras [photography]; projection apparatus; 
headphones; loudspeakers; computer software; computer programs (downloadable); computer programs relating to 
processing, reproduction and production of audio, data,information, multimedia, images and video; downloadable works 
and publications consisting of or in the field of audio,data, multimedia, images and video; all aforementioned goods 
except for data analysis, data processing and data visualisation within the field of business intelligence.

Cl.35;Advertising; business management; business administration;office functions; organisation of presentations, 
exhibitions,events and trade fairs for commercial or advertising purposes;organisation of presentations, exhibitions, 
events and trade fairs containing multimedia presentations for commercial or advertising purposes; retailing in the field 
of computer hardware and computer software and apparatus for the processing, reproduction and production of audio, 
data,information, multimedia, images and video; commercial information in the field of multimedia 
presentations;computerised file management; database management services; all aforementioned services except for 
data analysis,data processing and data visualisation within the field of business intelligence.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; conferences, exhibitions and 
seminars;organisation of presentations, exhibitions, trade fairs and shows containing multimedia presentations relating 
tosporting activities, for cultural purposes or as entertainment;all aforementioned services except for data analysis, data 
processing and data visualisation within the field of business intelligence.

Cl.42;Scientific and technological services and research and design relating thereto; Industrial analysis and research; 
design and development of computer hardware, computer peripheral devices and software; design and development of 
computer hardware and computer software in the field of audio, data,information, multimedia, images and video; 
consultancy relating to computers, computer hardware, computer peripheral devices and computer software; consultancy 
relating to design and development of works in the field of multimedia; data conversion of computer programs and data 
[not physical conversion]; rental of computer software/computer programs;software as a service (SaaS); computer 
software as a service(SaaS) for creating, seeing, transmitting, searching, collecting,uploading, downloading, sharing and 
playing of audio, data,information, multimedia, images and video; development of application solutions for computer 
software; development of computer-based networks; design of homepages and webpages; maintenance of computer 
software; providing spaceon webservers and websites (web hosting); advice related to the use of computer 
programs/software; providing temporary use of non-downloadable software applications; electronic data storage; all 
aforementioned services except for data analysis, data processing and data visualisation within the field of business 
intelligence.
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4474110    03/02/2020
[International Registration No. : 1519649]
ERPIUM, poslovne storitve d.o.o.

Letališka cesta 3 C SI-1000 Ljubljana Slovenia

Proposed to be Used
IR DIVISION
Cl.35;Administrative processing of purchase orders; secretarial services; commercial information agency services; 
shop window dressing; distribution of samples; economic forecasting; data search in computer files for others; 
compilation of information into computer databases; updating of advertising material; bill-posting / outdoor advertising; 
opinion polling; modelling for advertising or sales promotion; direct mail advertising; publication of publicity texts; word 
processing; rental of advertising space; rental of advertising time on communication media; publicity material rental; on-
line advertising on a computer network; arranging newspaper subscriptions for others; organization of fashion shows for 
promotional purposes; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; writing of publicity texts; bill-posting / outdoor advertising; commercial or industrial 
management assistance; business management assistance; business information; commercial information and advice for 
consumers [consumer advice shop]; business inquiries; business research; business investigations; business 
organization consultancy; sales promotion for others; presentation of goods on communication media, for retail 
purposes; demonstration of goods; production of advertising films; news clipping services; dissemination of advertising 
matter; advertising by mail order; advertising agency services / publicity agency services; advertising / publicity; radio 
advertising; television advertising; document reproduction; systemization of information into computer databases; 
telephone answering for unavailable subscribers; public relations; photocopying services; telemarketing services; layout 
services for advertising purposes; outsourcing services [business assistance]; professional business consultancy; 
advisory services for business management; business management and organization consultancy; marketing.

Cl.38;Wireless broadcasting; rental of access time to global computer networks; transmission of electronic mail; 
information about telecommunication; rental of message sending apparatus; providing Internet chatrooms; 
communications by cellular phones; communications by computer terminals; communications by fibre optic networks / 
communications by fiber optic networks; rental of access time to global computer networks; rental of modems; providing 
access to databases; providing user access to global computer networks; providing Internet chatrooms; providing 
telecommunication channels for teleshopping services; providing telecommunications connections to a global computer 
network; message sending; transmission of digital files; transmission of greeting cards online; computer aided 
transmission of messages and images; electronic bulletin board services [telecommunications services]; voice mail 
services; news agency services.

Cl.42;Digitization of documents [scanning]; graphic arts design; industrial design; engineering; duplication of 
computer programs; creating and maintaining web sites for others; providing search engines for the Internet; styling 
[industrial design]; packaging design; design of interior decor; computer software design; rental of computer software; 
rental of web servers; conversion of computer programs and data, other than physical conversion; recovery of computer 
data; updating of computer software; computer system design; conducting technical project studies; computer software 
design; updating of computer software; computer system analysis; computer programming; research and development of 
new products for others; monitoring of computer systems by remote access; hosting computer sites [web sites]; 
consultancy in the design and development of computer hardware; computer software consultancy; technological 
research; engineering; installation of computer software; maintenance of computer software.
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4474505    03/02/2020
[International Registration No. : 1210098]
Traeger Pellet Grills, LLC

1215 E. Wilmington Ave. Suite 200 Salt Lake City UT 84106 United States of America

Proposed to be Used
IR DIVISION
Cl.4;Wood pellets for grilling, smoking and flavoring food.

Cl.11;Barbecue grills; grill accessories, namely, cooking racks; barbecue smokers.

Cl.21;Cooking utensils, namely, grill covers.

Cl.30;Barbecue sauce; grilling marinades; spices; barbecue dry rub; shakes; ham, fish, chicken and beef glazes.

Cl.35;Retail store services featuring barbecue grills, barbecue grill accessories, wood pellets for smoking, grilling, and 
flavoring food, grill covers, cooking utensils, cooking racks, thermostats for barbecue grills, meat thermometers, 
barbecue mitts, barbecue sauces, barbecue dry rubs, barbecue shake, barbecue marinades, spices, cookbooks, barbecue 
service parts, batteries, apparel; on-line retail store services featuring barbecue grills and barbecue grill accessories, 
wood pellets for smoking, grilling, and flavoring food, grill covers, cooking utensils, cooking racks, thermostats for 
barbecue grills, meat thermometers, barbecue mitts, barbecue sauces, barbecue dry rubs, barbecue shake, barbecue 
marinades, spices, cookbooks, barbecue touch-up paint, barbecue service parts, batteries, apparel.
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Priority claimed from 05/08/2019; Application No. : 88567057 ;United States of America 

4475071    28/01/2020
[International Registration No. : 1519351]
State Space Labs Inc.

319 Lafayette Street, Suite 127 New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for recording, transmitting, storing, managing, analyzing, evaluating, organizing, 
modifying, editing, collecting and sharing data and information; downloadable software for assisting in cognitive 
assessments, physical rehabilitation, physical therapy and sports medicine.

Cl.42;Providing temporary use of non-downloadable software for recording, transmitting, storing, managing, analyzing, 
evaluating, organizing, modifying, editing, collecting and sharing data and information; providing temporary use of non-
downloadable software for assisting in cognitive assessments, physical rehabilitation, physical therapy and sports 
medicine.

Cl.44;Cognitive therapy services; medical, physical rehabilitation and physical therapy services.
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Priority claimed from 28/08/2019; Application No. : UK00003424383 ;United Kingdom 

4475990    30/01/2020
[International Registration No. : 1519742]
PolyProX Therapeutics Ltd

Jonas Webb Building (B910), Babraham Research Campus Cambridge CB22 3AT United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, chemical compounds and biologic compounds for use in industry and science; chemicals for scientific, 
laboratory or research purposes; chemicals, chemical compounds and biologic compounds for scientific, laboratory or 
research purposes, in particular for use in the manufacture of pharmaceuticals and drugs for the treatment of cancer, 
including lung, colorectal and pancreatic cancers.

Cl.5;Pharmaceuticals and pharmaceutical preparations; drugs; pharmaceuticals, drugs and pharmaceutical 
preparations for the treatment of cancer, including lung, colorectal and pancreatic cancers.

Cl.42;Scientific and technological services and research and design relating thereto; drug discovery and drug 
development services; conducting or providing research and development services for others in the field of 
pharmaceuticals, drugs and pharmaceutical preparations for the treatment of cancer, including lung, colorectal and 
pancreatic cancers.

Cl.44;Medical services; medical services connected with the treatment of cancer, including lung, colorectal and 
pancreatic cancers.
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4476011    04/02/2020
[International Registration No. : 1518979]
MENGHI SHOES S.R.L.

Via Barca I-20025 Loreto Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; bags made of leather, eco-leather, imitation leather, textile or plastic materials including handbags, bags 
for outings, shoulder bags, all-day bags, key pouches, bags made of metal mesh other than of precious metals, satchels, 
small bags, bags for keys, travel and overnight bags, shopping bags, wheeled shopping bags, toilet bags (sold empty); 
bags for boots and multipurpose sports bags, waist bags, carrier bags, backpacks, toiletry bags, all made of skin, 
imitation skin, plastic and/or fabric; key cases, key rings of leather or skin; purses, wallets, card cases, card holders, 
business card cases, card cases and accessories, all made of skin, imitation skin, imitation fur, plastic or fabric not 
included in other classes; hat boxes of skin or leather, cases of leather or leather board; linings of skin for boots and 
shoes; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.25;Footwear for men, women and children made of fabric, leather, skin, imitation skin, rubber, plastic and other 
materials; soles for footwear, uppers, footwear parts and components for footwear not included in other classes; 
headgear; belts.
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Priority claimed from 16/01/2020; Application No. : 88762623 ;United States of America 

4477262    27/01/2020
[International Registration No. : 1519118]
Rip N Dip, Inc.

724 Kohler Street Los Angeles CA 90021 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Binders; calendars; cartoon prints; erasers; graphic prints; notebooks; paper and cardboard; passport holders; 
pen cases; pencils; pens; photographs; plastic sheets, films and bags for wrapping and packaging; posters; stationery; 
stencils; stickers.

Cl.20;Bean bag pillows; decorative mirrors; fans for personal use, non-electric; furniture; inflatable furniture; inflatable 
publicity objects; mirrors; pillows; retail display units.

Cl.21;Beverage glassware; bottle openers; bowls; candle holders; champagne flutes; coasters, not of paper or textile; 
cocktail glasses; cocktail shakers; cups; decanters; dinnerware; goblets; heat-insulated containers for beverages; 
incense burners; jugs; lunch boxes; pitchers; plates; serving trays; shot glasses; stemware; vases.

Cl.24;Baby blankets; bath towels; beach towels; bed blankets; bed covers; bed linen; bed sheets; bed throws; blanket 
throws; blankets for outdoor use; duvet covers; duvets; fleece blankets; hand towels; pillow cases; pillow covers; pillow 
shams; shower curtains; sleeping bags; towels; wash cloths.
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4491998    21/01/2020
[International Registration No. : 1521489]
Roche Diagnostics GmbH

Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.5;In-vitro diagnostic products for medical use.

Cl.10;Automated analysis devices for medical use.
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Priority claimed from 27/11/2019; Application No. : 42633020 ;China 

4492018    07/01/2020
[International Registration No. : 1521464]
Ninebot (Tianjin) Tech. Co., Ltd.

Building 14, No. 3 Tian Rui Road, Automotive Industry Park, Wuqing District Tianjin China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computer programs, recorded; computer operating programs, recorded; monitors 
[computer programs]; scanners [data processing equipment]; optical scanners; computer software, recorded; Global 
Positioning System [GPS] apparatus; computer programs [downloadable software]; optical character readers; couplers 
[data processing equipment]; readers [data processing equipment]; electric control units for use in vehicles; electric 
control panels.

Cl.38;Electronic data transmission; providing access to global computer networks; providing access to databases; 
providing user access to global computer networks; streaming of data; transmission and receiving by radio; transmission 
of information via national and international networks; transmission of sound, picture and data signals; providing user 
access to computer programs in data networks; electronic order transmission services.

Cl.42;Computer programming; computer software design; recovery of computer data; maintenance of computer 
software; conversion of computer programs and data, other than physical conversion; developing of driver and operating 
system software; updating of smartphone software; design and development of software in the field of mobile 
applications; software as a service [SaaS]; data conversion of electronic information; updating of computer software.
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Priority claimed from 19/07/2019; Application No. : 2019/68618 ;Turkey 

4492113    09/08/2019
[International Registration No. : 1520716]
WISER WASH KONFEKSIYON TEKSTIL SANAYI DIS TICARET ANONIM SIRKETI

Fatih Mahallesi, 1194/1 Sokak, No:4 Sarniç - Izmir Turkey

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals, 3D printers; construction machines and robotic mechanisms (machines) for use in construction, bulldozers, 
diggers (machines), excavators, road construction and road paving machines, drilling machines, rock drilling machines, 
road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, 
loading and transmission purposes: elevators, escalators and cranes; machines and robotic mechanisms (machines) for 
use in agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, 
vegetables and food; beverage preparation machines, electromechanical; beverage processing machines; engines and 
motors, other than for land vehicles, parts and fittings therefor, hydraulic and pneumatic controls for engines and motors, 
brakes other than for vehicles, brake linings for engines, crankshafts, transmission gears for machines, cylinders for 
engines, pistons for engines, turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land 
vehicle engines, exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land 
vehicles, engine cylinder heads for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel 
conversion apparatus for land vehicle engines, injectors for land vehicle engines, fuel economisers for land vehicle 
engines, pumps for land vehicle engines, valves for land vehicle engines, starters for motors and engines, dynamos for 
land vehicle engines, sparking plugs for land vehicle engines; bearings (parts of machines), roller or ball bearings; 
machines for mounting and detaching tires; alternators, current generators, electric generators, current generators 
operated with solar energy; painting machines, automatic spray guns for paint, electric, hydraulic and pneumatic 
punching machines and guns, electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid 
spraying machines, electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, compressed air 
machines, compressors (machines), vehicle washing installations, robotic mechanisms (machines) with the 
abovementioned functions; electric and gas-operated welding apparatus, electric arc welding apparatus, electric 
soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with 
the abovementioned functions; printing machines; packaging machines, filling, plugging and sealing machines, labellers 
(machines), sorting machines, industrial robots (machines) with the abovementioned functions, electric packing 
machines for plugging and sealing of plastics; machines for textile processing, sewing machines, industrial robots 
(machines) with the abovementioned functions; pumps [machines], self-regulating fuel pumps; electric kitchen machines 
for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
cleaners and parts thereof; automatic vending machines; galvanizing and electroplating machines; electric door openers 
and closers; joints (parts of engines); washing machines [laundry]; textile washing machines for industrial purposes; 
washing machines for clothes; textile washing machines [for industrial purposes].

Cl.35;Advertising, marketing and public relations, organization of exhibitions and trade fairs for commercial or 
advertising purposes, design of advertising materials, provision of an online marketplace for buyers and sellers of goods 
and services, office functions, secretarial services, arranging newspaper subscriptions for others, compilation of 
statistics, rental of office machines, systemization of information into computer databases, telephone answering for 
unavailable subscribers, business management, business administration and business consultancy, accounting, 
commercial consultancy services, personnel recruitment, personnel placement, employment agencies, import-export 
agencies, temporary personnel placement services, auctioneering, the bringing together, for the benefit of others, of a 
variety of goods, namely, machines, machine tools and industrial robots for processing and shaping wood, metals, glass, 
plastics and minerals, 3D printers, construction machines and robotic mechanisms (machines) for use in construction, 
bulldozers, diggers (machines), excavators, road construction and road paving machines, drilling machines, rock drilling 
machines, road sweeping machines, lifting, loading and transmission machines and robotic mechanisms (machines) for 
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lifting, loading and transmission purposes: elevators, escalators and cranes, machines and robotic mechanisms 
(machines) for use in agriculture and animal breeding, machines and robotic mechanisms (machines) for processing 
cereals, fruits, vegetables and food, beverage preparation machines, electromechanical, beverage processing machines, 
engines and motors, other than for land vehicles, parts and fittings therefor, hydraulic and pneumatic controls for engines 
and motors, brakes other than for vehicles, brake linings for engines, crankshafts, transmission gears for machines, 
cylinders for engines, pistons for engines, turbines, not for land vehicles, filters for engines and motors, oil, air and fuel 
filters for land vehicle engines, exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, engine 
cylinders for land vehicles, engine cylinder heads for land vehicles, pistons for land vehicle engines, carburetors for land 
vehicles, fuel conversion apparatus for land vehicle engines, injectors for land vehicle engines, fuel economisers for land 
vehicle engines, pumps for land vehicle engines, valves for land vehicle engines, starters for motors and engines, 
dynamos for land vehicle engines, sparking plugs for land vehicle engines, bearings (parts of machines), roller or ball 
bearings, machines for mounting and detaching tires, alternators, current generators, electric generators, current 
generators operated with solar energy, painting machines, automatic spray guns for paint, electric, hydraulic and 
pneumatic punching machines and guns, electric adhesive tape dispensers (machines), electric guns for compressed gas 
or liquid spraying machines, electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, 
compressed air machines, compressors (machines), vehicle washing installations, robotic mechanisms (machines) with 
the abovementioned functions, electric and gas-operated welding apparatus, electric arc welding apparatus, electric 
soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with 
the abovementioned functions, printing machines, packaging machines, filling, plugging and sealing machines, labellers 
(machines), sorting machines, industrial robots (machines) with the abovementioned functions, electric packing 
machines for plugging and sealing of plastics, machines for textile processing, sewing machines, industrial robots 
(machines) with the abovementioned functions, pumps [machines], self-regulating fuel pumps, electric kitchen machines 
for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
cleaners and parts thereof, automatic vending machines, galvanizing and electroplating machines, electric door openers 
and closers, joints (parts of engines), washing machines [laundry], textile washing machines for industrial purposes, 
enabling customers to conveniently view and purchase those goods, such services may be provided by retail stores, 
wholesale outlets, by means of electronic media or through mail order catalogues.

2332



Trade Marks Journal No: 1951 ,   08/06/2020           Class 99 
 

 

4492159    25/09/2019
[International Registration No. : 1520844]
Python Software Foundation

9450 SW Gemini Dr., ECM 90772 Beaverton OR 97008 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Association services, namely, promoting the public interest and awareness in open source software development 
and support of women in open source community (terms too vague in the opinion of the International Bureau - Rule 13 (2) 
(b) of the Common Regulations); public advocacy to promote awareness of open source software development and 
support of women in open source community (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) 
of the Common Regulations); community outreach services, namely, business organization, administration, and 
management of an outreach program in the fields of both open source software development and the support of 
developers and enthusiasts in the open source community.

Cl.41;Education services, namely, providing mentoring, conferences, workshops, and courses in the fields of open 
source software development and support of women in open source community; community outreach services, namely, 
conducting classes, seminars, conferences and workshops in the fields of both open source software development and 
the support of women in open source community; providing a website featuring blogs and non-downloadable articles in 
the fields of open source software development and support of women in open source community (terms too vague in the 
opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 18/07/2019; Application No. : 018096959 ;European Union 

4492161    16/01/2020
[International Registration No. : 1520988]
GROWPURA LIMITED

Chandler House 7, Ferry Road Office Park, Riversway Preston PR2 2YH United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Extracts of medicinal plants; plant extracts for pharmaceutical purposes; plant extracts for pharmaceutical use; 
plant and herb extracts for medicinal use.

Cl.11;Hydroponic growing systems.

Cl.29;Vegetable salads; pre-cut vegetable salads; pre-cut vegetables for salads.

Cl.31;Agriculture crops; horticulture products; hydroponic plants; hydroponic seeds; salad crops; salad vegetables 
[fresh].

Cl.44;Agriculture and horticulture services; hydroponic farming services.
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4492168    18/09/2019
[International Registration No. : 1521311]
IKEDA MOHANDO CO., LTD.

16 Jinden, Kamiichi-machi, Nakaniikawa-gun Toyama 930-0394 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps; dentifrice; cosmetics; perfumery; false nails; false eyelashes.

Cl.5;Medicines; oiled paper for medical purposes; cachets for pharmaceutical purposes; gauze for dressing; capsules 
for pharmaceutical purposes; eye bandages; ear bandages; belts for sanitary napkins (towels); sanitary tampons; sanitary 
napkins; sanitary briefs; absorbent cotton; adhesive plasters; hygienic bandages; medical and surgical dressings; breast-
nursing pads; cotton swabs for medical purposes.

Cl.10;Teething rings; ice pillows for medical purposes; triangular bandages; support bandages; catgut for surgical 
operation; feeding cups for surgical/medical purposes; medical syringes; teats; ice bags for medical purposes; nursing 
bottles; thermos nursing bottles; finger guards for medical purposes; contraceptive devices; medical apparatus and 
instruments; gloves for medical use; ear picks; sanitary masks; bracelets for medical use.

Cl.35;Retail services or wholesale services in relation to medicines and medical supplies (providing convenience to 
customers in the retail or wholesale business for medicines and medical supplies); retail services or wholesale services 
in relation to cosmetics, dentifrices and soaps (providing convenience to customers in the retail or wholesale business 
for cosmetics, dentifrices and soaps).
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4492174    20/12/2019
[International Registration No. : 1521203]
REORG RESEARCH, INC.

11 East 26th Street, 12th Floor New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer application software for mobile phones, computers and mobile computing devices, 
namely, software that enables users to access intelligence articles, SEC filings, data, news, information, podcasts, and 
media recordings on the financial markets and corporate activities.

Cl.35;Providing information, news and commentary in the field of business; providing business news, information and 
commentary on the credit, high yield, distressed debt markets and corporate activities through subscription via the 
Internet.

Cl.36;Financial analysis; financial information and analysis services provided by electronic means; providing 
subscription-based financial news, information, analysis and commentary in the fields of high-yield markets, distressed 
debt markets, leveraged finance markets, emerging financial markets, credit agreements, indentures, mergers and 
acquisitions and antitrust regulatory approvals; providing breaking financial news information via e-mail notification 
alerts and push notifications; providing an online searchable database featuring financial information about credit 
agreements, bond indentures, offering prospectuses, merger and acquisitions, debtor-in-possession financing, trade 
claims transactions, advisor fees, sales of debtors' assets, and disclosures regarding creditors and equity security 
holders.

Cl.42;Hosting a website featuring online, non-downloadable software tools for advanced contract reading, blacklining 
of SEC filings and court documents, court docket searching and tracking, and retrieving customized alerts.
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4492649    12/12/2019
[International Registration No. : 1520802]
WISDOM TELEVISION - SISTEMAS INFORMÁTICOS PARA TELEVISÃO, LDA.

RUA HERMANO NEVES 22, 3º C P-1600-477 LISBOA Portugal

Proposed to be Used
IR DIVISION
Cl.38;Communication and telecommunication services; transmission and broadcasting of television and radio 
programmes; news broadcasting; broadcasting of television and radio programmes by all means, including by cable and 
satellite, interactive communications via the Internet, by cable or by data, sound and images transmission media; 
providing online information in the field of telecommunication and transmission of data and information, images, sound, 
graphics and audio visual material via computer and communication networks; providing access to interactive databases 
and forums.

Cl.41;Education, training and entertainment services; production and editing of television and radio programmes; 
production, writing and distribution of television and radio programmes; publication of texts and images via the Internet, 
in the form of online newspapers and periodicals; production of television shows and television programmes; news 
reporting services.

Cl.42;Computer software design and development; provision of on-line support services for computer program users 
for the collection, storage, update, analysis and transmission of data, information, images and texts; design and 
development of computer databases for information purposes; software update, design and rental; computer 
programming and computer systems analysis; consultancy and information in the field of computers, 
telecommunications and electronics; technological consultancy in the field of computers, telecommunications and 
electronics; computer programming; design and development of software applications for use in the field of television, 
audio visual presentations and multimedia; computer programming design and development for application in television 
and in the field of audio visual and multimedia.
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4493786    10/10/2019
[International Registration No. : 1520485]
SHENZHEN MEIXIXI CATERING MANAGEMENT CO., LTD.

Rm. 602 C, Fl. 6, Bldg. B, Space Science and Technology Square, Yuehai Street (Junction Of Haide Three Street North And Houhaibin 
Road East) Nanshan District China

Proposed to be Used
IR DIVISION
Cl.30;Milk tea, other than milk predominating.

Cl.32;Fruit juices; non-alcoholic fruit juice beverages; syrups for beverages; smoothies; fruit nectars, non-alcoholic; 
non-alcoholic beverages flavored with tea; beer; waters [beverages]; soy beverage.
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4493791    25/10/2019
[International Registration No. : 1520855]
Mizuho Financial Group, Inc.

1-5-5, Otemachi, Chiyoda-ku Tokyo 100-8176 Japan

Proposed to be Used
IR DIVISION
Cl.35;Advertising and publicity services; rental of advertising space; business management analysis or business 
consultancy; marketing research or analysis; providing information concerning commercial sales; business management; 
preparation of financial statements; employment agency services; import-export agency services; rental of publicity 
material; rental of typewriters and copying machines; providing employment information; rental of billing machines; 
rental of advertising displays; rental of publicity materials and consultancy or information services relating thereto; rental 
of office equipment; rental of vending machines or information services relating thereto; rental of franking machines for 
office use; providing information on taxation and tax planning; providing information on advisory services relating tax 
planning; providing information on tax payment processing services.

Cl.36;Acceptance of deposits [including substitute bond issuance] and acceptance of fixed interval installment 
deposits; loans [financing] and discount of bills; domestic monetary exchange settlement; liability guarantee and 
acceptance of bills; securities lending; acquisition and transfer of monetary claims; safe deposit services; currency 
exchange services; trusteeship of financial futures contracts; trusteeship of money, securities, monetary claims, personal 
property, land, rights on land fixtures, surface rights or lease on land; agencies for bond subscriptions; foreign exchange 
transactions; issuance of letters of credit; brokerage of credit purchase; issuance of tokens of value; agencies for 
collecting gas or electric power utility payments; consigned collection of payment for goods; buying and selling of 
securities; trading of securities index futures; trading of securities options; trading of overseas market securities futures; 
agencies for brokerage of securities, securities index futures, securities options, and overseas market securities futures; 
agencies for brokerage of entrusting agents with on-commission trading in domestic markets of securities, securities 
index futures and securities options; agencies for brokerage of entrusting agents with on-commission trading in overseas 
markets of securities and securities index futures; agencies for brokerage of forward agreement of securities, for forward 
agreement of securities index futures, for forward agreement of securities options, spot and forward transaction of 
securities index futures; brokerage for securities liquidation; securities underwriting; securities offering; brokerage 
services relating to securities subscription or offering; stock exchange quotations; agencies for trading of commodity 
futures; life insurance brokerage; life insurance underwriting; agencies for non-life insurance; claims adjustment for non-
life insurance; non-life insurance underwriting; insurance premium rate computing; management of buildings; agency 
services for the leasing or rental of buildings; leasing or renting of buildings; lease-purchase of building; agency services 
for the purchase or sale of buildings; real estate appraisal; real estate management services relating to land; agency 
services for the leasing or rental of land; leasing of land; lease-purchase of land; agency services for the purchase or 
sales of land; providing real estate information; financial assessment of company credit; providing information on 
advisory services relating tax payment processing services; charitable fund raising; issuance of tokens of value; rental of 
automated teller machines [ATMs]; rental of coin changers; financing services for lease loans; loans [financing] and 
discount of bills; liability guarantee and acceptance of bills; brokerage services for rental of ultrasonic diagnostic 
apparatus.

Cl.37;Operation and maintenance of building equipment; shipbuilding; repair or maintenance of vessels; aircraft repair 
or maintenance; repair or maintenance of automobiles; repair or maintenance of railway rolling stocks; repair or 
maintenance of optical machines and instruments; repair or maintenance of office machines and apparatus; repair or 
maintenance of electronic machines and apparatus; repair or maintenance of telecommunication machines and apparatus 
[other than telephone apparatus, radio receivers and television receivers]; repair or maintenance of consumer electrical 
appliances; repair or maintenance of electric lighting apparatus; repair or maintenance of medical machines and 
apparatus; repair or maintenance of plastic processing machines and apparatus; repair or maintenance of packing or 
wrapping machines and apparatus; repair or maintenance of gasoline station equipment; repair or maintenance of 
mechanical parking systems; repair or maintenance of bicycle parking apparatus; rental of construction machines and 
apparatus; rental of cranes [construction equipment]; rental of floor cleaning machines; rental of mops; rental of car 
washing apparatus; rental of laundry dryers; rental of spin dryers for clothes; rental of electric washing machines; rental 
of industrial laundry washing machines; rental of mining machines and apparatus; rental of drainage pumps; rental of 
dish drying machines for restaurants; rental of dishwashers for industrial purposes.

Cl.38;Mobile telephone communication; telex transmission services; communications by computer terminals; 
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communications by telegraph; communications by telephone; facsimile transmission; paging services; television 
broadcasting; cable television broadcasting; radio broadcasting; news agency services; rental of telecommunication 
equipment, including telephones and facsimile apparatus; rental of video conferencing equipment; rental of satellite 
receivers; rental of telecommunication equipment.

Cl.39;Warehousing services; temporary safekeeping of personal belongings; temporary storage of deliveries; vehicle 
parking services; parking lots services; rental of Loading-unloading machines and apparatus; car rental; rental of 
vessels; rental of bicycles; rental of aircraft; rental of mechanical parking systems; rental of packaging or wrapping 
machines and apparatus; rental of refrigerator-freezers for household purposes; rental of freezers for household 
purposes; rental of wheelchairs; rental of freezing machines and apparatus; rental of gasoline station equipment, not for 
repair and maintenance of automobiles; rental of vehicles for events; motorcycle rental; rental of motor homes; rental of 
coin-operated lockers; rental of containers and pallets; rental of snowmobiles; rental of advertising vans; rental of 
warehouses; rental of mechanisms for coin-operated car parking gates, banknote-operated car parking gates, card-
operated car parking gates and wireless-operated car parking gates; rental of railway cars; rental of motor scooters; 
rental of travel luggage.

Cl.40;Rental of machines and apparatus for treating textiles; rental of machines and apparatus for film development, 
photograph printing, photograph enlargement or photograph finishing; rental of metal treating machines and tools; rental 
of bookbinding machines; rental of machines and apparatus for processing foods or beverages; rental of machines and 
apparatus for lumbering, wood-working, or veneering or plywood making; rental of machines and apparatus for pulp-
making, papermaking or paper-working; rental of water purifying apparatus; rental of waste compacting machines and 
apparatus; rental of waste crushing machines and apparatus; rental of chemical processing machines and apparatus; 
rental of glassware manufacturing machines and apparatus; rental of machines for making shoes; rental of tobacco 
processing machines; rental of knitting machines; rental of sewing machines; rental of humidifier for household 
purposes; rental of air purifiers for household purposes; rental of air-conditioning apparatus for household purposes; 
rental of electricity generators; rental of printing machines and apparatus; rental of humidifier for industrial purposes; 
rental of air purifiers for industrial purposes; rental of air conditioners.

Cl.42;Architectural design; surveying; geological surveys; designing of machines, apparatus, instruments [including 
their parts] or systems composed of such machines, apparatus and instruments; designing, other than for advertising 
purposes; computer software design, computer programming, or maintenance of computer software; processing 
information via computer terminals; providing advice in the field of computer system; technological advice relating to 
computers, automobiles and industrial machines; rental of computers; providing computer programs on data networks; 
providing user authentication services via telecommunications lines for e-commerce transactions; rental or providing 
information of memory space of computers; rental of computer software; rental of a database server to third parties; 
rental of measuring or testing machines and instruments.

Cl.43;Providing temporary accommodation; accommodation bureaux [brokering reservations for hotels, boarding 
houses or the like]; services for providing food and drink; boarding for animals; preschooler and infant care at daycare 
centers; retirement home services; rental of conference rooms; providing facilities for exhibitions; rental of Futon and 
quilts; rental of pillows; rental of blankets; rental of electric hot plates for household purposes; rental of electric toasters 
for household purposes; rental of microwave ovens for household purposes; rental of cooking equipment for industrial 
purposes; rental of kitchen worktops with integrated sinks for commercial use; rental of kitchen sinks for commercial 
use; rental of non-electric cooking heaters for household purposes; rental of kitchen worktops with integrated sinks for 
household purposes; rental of kitchen sinks for household purposes; rental of dishes; rental of curtains; rental of 
furniture; rental of wall hangings; rental of floor coverings; rental of wet wipes; rental of towels for hotels and commercial 
buildings; rental of tea dispensers.

Cl.44;Rental of potted plants; rental of farming equipment; rental of medical equipment; rental of fishing equipment and 
instruments for commercial fishing purposes; rental of machines and apparatus for use in beauty salons or barbers' 
shops; rental of lawnmowers; rental of lifts for nursing care; rental of walkers for nursing care; rental of apparatus and 
instruments for dental technical purposes; rental of prefabricated bathrooms sold as a unit.
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Priority claimed from 17/07/2019; Application No. : 40201915541X ;Singapore 

4493813    16/01/2020
[International Registration No. : 1521234]
Tessa Therapeutics Ltd

8 TEMASEK BOULEVARD, 24-02 SUNTEC TOWER THREE Singapore 038988 Singapore

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical reagents, for scientific and research use and for use in biotechnological manufacturing 
processes, for the stimulation and/or expansion of cells, in particular of cells of the immune system of mammals 
including human cells; chemical reagents, for scientific and research use and for use in biotechnological manufacturing 
processes, for the stimulation and/or expansion of T cells or B cells; kits comprising chemical reagents and biochemical 
reagents, for scientific and research use and for use in biotechnological manufacturing processes, for the stimulation 
and/or expansion of cells, in particular of cells of the immune system of mammals including human cells; kits comprising 
chemical reagents and biochemical reagents, for scientific and research use and for use in biotechnological 
manufacturing processes, for the stimulation and/or expansion of T cells or B cells; chemical, biochemical and 
biotechnological products for industrial and scientific purposes; chemical, biochemical and biotechnological products for 
use in research and test laboratories; reagents for the preparation or transport of biological molecules.

Cl.5;Pharmaceutical preparations for the prevention, diagnosis, and treatment of cancer and autoimmune diseases for 
scientific, clinical, medicinal, therapeutic, and diagnostic purposes; pharmaceutical and biological preparations for use in 
targeted immunotherapy for the treatment of cancer and autoimmune disease; pharmaceutical preparations for T-cell 
therapy; biological preparations for the treatment of cancer and autoimmune disease; medical preparations for 
therapeutic purposes; preparations for cell therapy; preparations for cancer therapies; chimeric antigen receptors (CAR) 
and therapeutic preparations thereof; antibodies; preparations for genetically modifying human cells for medical 
purposes, including viral vectors; preparations of blood extracted from humans which have been adapted for therapeutic 
purposes; biopharmaceutical agents in the form of oncolytic viruses for the prevention, diagnosis, and treatment of 
cancer and autoimmune disease.
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4493857    09/12/2019
[International Registration No. : 1524369]
Proxmox Server Solutions Gmbh

Bräuhausgasse 37 A-1050 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software.

Cl.42;Design and development of computer hardware and software.
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Priority claimed from 25/06/2019; Application No. : 018086487 ;European Union 

4493944    13/11/2019
[International Registration No. : 1524275]
SBM Mundial, S.L.

C/Juan de Herrera, 49 E-29680 Estepona (Malaga) Spain

Proposed to be Used
IR DIVISION
Cl.4;Candles; perfumed candles; scented candles; scented candles with fruit aroma; candles secreting the scent of 
shisha smoke; candles in tins; musk scented candles; charcoal.

Cl.34;Hookahs and electronic hookahs and accessories thereof; tobacco products; tobacco substitutes, in particular 
those made out of tea and tea plants; cut and uncut tea leaves for smoking as tobacco substitute; cigarette tobacco; 
chewing tobacco; pipe tobacco; shisha tobacco; smokers' articles of all kinds, in particular matches; shishas and 
electronic shishas and accessories thereof; electronic cigarettes; cigars; small cigars; electronic cigars; electronic 
vaporizing smoking device; e-liquid for use in electronic smoking devices and electronic cigarettes, namely, refill liquid 
for electronic smoking devices and electronic cigarettes; smoking pipes; steam stones, in particular steam stones for 
water pipes; mineral substances for use as flavorings for use in water-pipes; inhalable aerosols and carrier substances 
therefor, for use in water pipes; substances for the inhalation for use in water-pipes, in particular aromatic substances for 
smoking; all the aforesaid goods not for medical purposes.
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Priority claimed from 20/06/2019; Application No. : 4561395 ;France 

4493946    16/12/2019
[International Registration No. : 1520882]
BIOFARMA

50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (inspecting), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunication equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected bracelets, connected scales, connected 
watches (measuring instruments); video cameras; activity sensors; wearable activity trackers; downloadable applications 
for mobile devices; digital applications; software for algorithms; artificial intelligence software; software for analyzing, 
storing and monitoring physiological data, including predictive medicine, diagnosis, monitoring and warning software; 
spectacles, contact lenses; computer platforms in the form of information sharing software; connected self-measuring 
tools; virtual reality computer programs; analysis systems based on artificial intelligence (software); software for online 
data management in the field of cloud computing networks and applications; software for recording and storage of data 
and information by means of blockchain-type technology; electronic chips connected to an information system; virtual 
reality headsets.

Cl.10;Medical, surgical, dental and veterinary apparatus, instruments and equipment, artificial limbs, organs, eyes and 
teeth; orthopedic articles; suture material; compression stockings, tights and socks; stockings, tights and socks for 
varicose veins; bandages for compression dressing; medical devices; medical apparatus, instruments and equipment for 
introducing pharmaceutical preparations into the human body; infusion devices and syringes for medical use; diagnostic 
tools and instruments for medical use; blood analysis apparatus for medical use; medical endoscopy apparatus; inhalers; 
physiological monitoring and measuring apparatus for medical use; telemetry apparatus for medical use; acupuncture 
equipment; hearing aids; automatic analyzers for medical use; medical imaging apparatus; massage apparatus; health 
monitoring and testing apparatus; sensors, monitors and display screens in the field of health; electric or electronic 
sensors for use in detecting, measuring, processing, collecting, recording and transmitting health-related variables.

Cl.35;Support services in running or managing a commercial company; business management assistance services; 
commercial assistance services in connection with company creation; database management; compilation of 
mathematical or statistical data; computer file management; compilation of information in computer databases; updating 
and maintenance of data in computer databases; business management and organization consultancy; business 
management consultancy; analysis of commercial data; market studies; information relating to market research; 
commercial intermediation services in the framework of matching potential private investors with entrepreneurs in search 
of funding; commercial expertise services in connection with company productivity; retail or wholesale services for 
pharmaceutical, veterinary and hygienic preparations as well as medical, surgical apparatus and instruments; sales 
promotion services for third parties; public relations; sponsorship search; auctioneering; organization of events for 
commercial or advertising purposes; subsidy administration and management (business management assistance); 
provision of personnel; collection of information for companies.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advice relating to 
health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis services; home 
healthcare services; individualized medical prescription services; personalized medicine services; online medical 
prescription services; consultancy in relation to medical treatment in the home; consultancy regarding self-medication; 
medical information services for patients; remote medical examination services; advice concerning personal well-being 
[health]; medical monitoring of patients including provided remotely; providing medical support in the monitoring of 
patients receiving medical treatments; medical information retrieval services; medical health assessments.
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Cl.45;Provision of individual support services to families of patients with serious illnesses; social networking services.
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Priority claimed from 24/09/2019; Application No. : 741681 ;Switzerland 

4493968    29/01/2020
[International Registration No. : 1520763]
EBT swiss engineering AG

Tunnelstrasse 8 CH-8732 Neuhaus SG Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and mechanical tools; engines and propulsion mechanisms, with the exception of 
engines and propulsion mechanisms for land vehicles; couplings and transmission components, other than for land 
vehicles; agricultural instruments other than hand-operated hand tools; all the aforesaid goods are of Swiss origin.

Cl.9;Apparatus for transforming, regulating and distributing electric current; scientific, research, navigation, surveying, 
photographic, cinematographic, audiovisual, optical, weighing, measuring, signalling, detecting, testing, inspecting, life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling the distribution or use of electricity; apparatus and instruments for recording, 
transmitting, reproducing or processing sound, images or data; downloadable or recorded media, software, blank digital 
or analog recording and storage media; computers and computer peripherals; all the aforesaid goods are of Swiss origin.

Cl.11;Apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying, ventilating, water 
distribution and sanitary installations; air filtering installations; all the aforesaid goods are of Swiss origin.

Cl.40;Treatment of materials; energy treatment and transformation; services provided by consultants relating to the 
production of energy; all the aforesaid services are of Swiss origin.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and industrial research services; design and development of computers and software; research, development, analysis 
and consultancy services in the field of engineering; electric and mechanical engineering services; advice related to 
energy saving; services provided by consultants in the field of energy efficiency; engineering services in the field of 
energy technology; all the aforesaid services are of Swiss origin.
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4494009    16/12/2019
[International Registration No. : 1524924]
GUANGZHOU BESCO ENTERPRISE DEVELOPING CO., LTD.

Room B305, No. 329, Chuangshi Building, Qingnian Road, Guangzhou Economic & Technological Development District Guangdong 
Province China

Proposed to be Used
IR DIVISION
Cl.18;Handbags; card cases [notecases]; backpacks; umbrellas; shopping bags; vanity cases, not fitted; travelling 
trunks; pocket wallets; bags.

Cl.25;Children's clothing; clothing; footwear; boots; rain boots; caps being headwear; gloves [clothing]; scarfs; girdles; 
hosiery.
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Priority claimed from 21/06/2019; Application No. : 4561693 ;France 

4494406    16/12/2019
[International Registration No. : 1520972]
BIOFARMA

50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (inspecting), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunication equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected bracelets, connected scales, connected 
watches (measuring instruments); video cameras; activity sensors; wearable activity trackers; downloadable applications 
for mobile devices; digital applications; software for algorithms; artificial intelligence software; software for analyzing, 
storing and monitoring physiological data, including predictive medicine, diagnosis, monitoring and warning software; 
spectacles, contact lenses; computer platforms in the form of information sharing software; connected self-measuring 
tools; virtual reality computer programs; analysis systems based on artificial intelligence (software); software for online 
data management in the field of cloud computing networks and applications; software for recording and storage of data 
and information by means of blockchain-type technology; electronic chips connected to an information system; virtual 
reality headsets; all of the aforesaid goods intended for the medical field.

Cl.10;Medical, surgical, dental and veterinary apparatus, instruments and equipment, artificial limbs, organs, eyes and 
teeth; orthopedic articles; suture material; compression stockings, tights and socks; stockings, tights and socks for 
varicose veins; bandages for compression dressing; medical devices; medical apparatus, instruments and equipment for 
introducing pharmaceutical preparations into the human body; infusion devices and syringes for medical use; diagnostic 
tools and instruments for medical use; blood analysis apparatus for medical use; medical endoscopy apparatus; inhalers; 
physiological monitoring and measuring apparatus for medical use; telemetry apparatus for medical use; acupuncture 
equipment; hearing aids; automatic analyzers for medical use; medical imaging apparatus; massage apparatus; health 
monitoring and testing apparatus; sensors, monitors and display screens in the field of health; electric or electronic 
sensors for use in detecting, measuring, processing, collecting, recording and transmitting health-related variables.

Cl.35;Support services in running or managing a commercial company; business management assistance services; 
commercial assistance services in connection with company creation; database management; compilation of 
mathematical or statistical data; computer file management; compilation of information in computer databases; updating 
and maintenance of data in computer databases; business management and organization consultancy; business 
management consultancy; analysis of commercial data; market studies; information relating to market research; 
commercial intermediation services in the framework of matching potential private investors with entrepreneurs in search 
of funding; commercial expertise services in connection with company productivity; retail or wholesale services for 
pharmaceutical, veterinary and hygienic preparations as well as medical, surgical apparatus and instruments; sales 
promotion services for third parties; public relations; sponsorship search; auctioneering; organization of events for 
commercial or advertising purposes; subsidy administration and management (business management assistance); 
provision of personnel; collection of information for companies; all of the aforesaid services intended for the medical 
field.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advice relating to 
health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis services; home 
healthcare services; individualized medical prescription services; personalized medicine services; online medical 
prescription services; consultancy in relation to medical treatment in the home; consultancy regarding self-medication; 
medical information services for patients; remote medical examination services; advice concerning personal well-being 
[health]; medical monitoring of patients including provided remotely; providing medical support in the monitoring of 
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patients receiving medical treatments; medical information retrieval services; medical health assessments.

Cl.45;Provision of individual support services to families of patients with serious illnesses; social networking services.
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Priority claimed from 11/09/2019; Application No. : 4580982 ;France 

4494408    27/01/2020
[International Registration No. : 1520961]
ABEYE

27 rue Buffon F-21200 Beaune France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic cameras; optical apparatus and instruments; weighing 
apparatus and instruments; measuring apparatus and instruments; signaling apparatus and instruments; checking 
(monitoring) apparatus and instruments; teaching apparatus and instruments; sound recording apparatus; sound 
transmitting apparatus; sound reproduction apparatus; image recording apparatus; image transmission apparatus; image 
reproduction apparatus; digital recording media; mechanisms for coin-operated apparatus; cash registers; calculating 
machines; data processing equipment; computers; electronic tablets; smartphones; electronic book readers; game 
software; software (recorded programs); computer peripheral devices; detectors; electric wires; electric relays; diving 
suits; gloves for divers; divers' masks; clothing for protection against accidents, irradiation and fire; protection devices 
for personal use against accidents; fire extinguishers; spectacles (optics); 3D spectacles; virtual reality headsets; optical 
goods; spectacle cases; integrated circuit cards [smart cards]; bags designed for laptop computers; smartwatches; 
electric batteries; batteries for electronic cigarettes; charging stations for electric vehicles; diagnostic apparatus not for 
medical use.

Cl.10;Medical apparatus and instruments; artificial limbs; artificial eyes; prostheses; artificial implants.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for third parties; computer development; software design; software development; research and development 
of new products for third parties; conducting of technical project studies; architecture; design of interior decor; software 
development (design); software installation; maintenance of software; updating of software; software rental; programming 
for computers; computer system analysis; computer system design; services provided by consultants relating to 
computer hardware design and development; digitization of documents; software as a service (SaaS); cloud computing; 
information technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; graphic arts design services; 
styling (industrial design); authentication of works of art; energy auditing; electronic data storage.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

2493118 2493118 - (1942-0) 
proprietor address corrected to be - PARC d"AFFAIRES DES PORTES B.P. 403 VAL DE 
REUIL CEDEX F-27104 FRANCE 

4315268 4315268 - (1942-0) 
colour condition added to be - The applicant wishes to claim the colours shades of yellow 
and shades of blue as 
elements of the mark , as per TM A. 
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

161083 7 20/10/2019

164366 5 02/06/2020

167909 34 18/02/2021

202717 1 27/05/2020

203334 34 29/06/2020

203335 34 29/06/2020

242406 5 27/05/2019

249603 25 31/05/2020

251180 10 20/08/2020

304275 12 03/04/2020

304376 12 08/04/2020

304946 34 26/04/2020

305130 24 03/05/2020

305920 11 30/05/2020

305935 30 30/05/2020

305989 5 02/06/2020

306030 5 03/06/2020

306031 5 03/06/2020

306320 7 16/06/2020

306562 3 28/06/2020

306832 12 11/07/2020

307596 5 12/08/2020

307684 7 13/08/2020

381877 11 12/10/2019

390197 16 19/05/2020

390499 9 27/05/2020

390603 5 29/05/2020

390616 7 29/05/2020

391552 5 10/06/2020

391624 5 11/06/2020

392724 5 06/07/2020

392725 5 06/07/2020

392736 5 06/07/2020

393262 5 22/07/2020

393989 5 10/08/2020

393990 5 10/08/2020

393992 5 10/08/2020

394348 5 20/08/2020

394821 5 01/09/2020

396145 5 10/07/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

396366 5 12/10/2020

397049 7 29/10/2020

398256 1 30/11/2020

503512 12 06/01/2020

507351 34 21/03/2020

508193 9 05/04/2020

508769 12 17/04/2020

509963 30 05/05/2020

510905 7 26/05/2020

510913 33 26/05/2020

511049 7 30/05/2020

511491 5 07/06/2020

511492 5 07/06/2020

511564 12 08/06/2020

513378 11 13/06/2020

513379 6 13/07/2020

513380 6 13/07/2020

514208 5 01/08/2020

515738 7 28/08/2020

516390 5 07/09/2020

516766 3 14/09/2020

518534 5 18/10/2020

518538 5 18/10/2020

518552 5 18/10/2020

518736 5 20/10/2020

520018 33 20/11/2020

527396 34 03/04/2020

531166 6 07/06/2020

532384 5 29/06/2020

538572 31 16/10/2020

538573 3 16/10/2020

538574 30 16/10/2020

547766 31 25/03/2021

569253 2 11/03/2012

569253 2 11/03/2012

582297 10 01/10/2012

598234 5 28/05/2020

598415 12 31/05/2020

606384 9 09/09/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

624869 30 11/04/2021

672441 10 10/07/2019

721338 24 16/05/2020

862596 9 24/06/2019

862603 29 24/06/2019

864456 5 07/07/2019

867756 30 26/07/2009

896023 1 04/01/2020

896024 1 04/01/2020

896025 1 04/01/2020

896026 1 04/01/2020

896027 1 04/01/2020

896028 1 04/01/2020

901488 6 03/02/2020

910374 25 15/03/2020

911992 5 23/03/2020

915772 3 03/04/2020

916251 5 05/04/2020

916473 34 06/04/2020

916474 34 06/04/2020

916475 34 06/04/2020

916476 34 06/04/2020

916477 34 06/04/2020

916478 34 06/04/2020

916479 34 06/04/2020

917260 17 11/04/2020

917261 7 11/04/2020

917441 31 11/04/2020

918910 11 18/04/2020

919418 5 20/04/2020

919419 5 20/04/2020

919420 5 20/04/2020

920340 7 25/04/2020

921939 28 02/05/2020

922058 16 02/05/2020

922593 3 04/05/2020

922594 29 04/05/2020

922595 32 04/05/2020

922596 3 04/05/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

922768 5 05/05/2020

922880 5 05/05/2020

924136 7 11/05/2020

924551 7 12/05/2020

925050 25 16/05/2020

925051 25 16/05/2020

925052 25 16/05/2020

926261 24 22/05/2020

926383 30 22/05/2020

927055 5 24/05/2020

927056 5 24/05/2020

927061 5 24/05/2020

927179 9 25/05/2020

927181 9 25/05/2020

927182 9 25/05/2020

927553 24 26/05/2020

927721 8 29/05/2020

927798 5 29/05/2020

927801 5 29/05/2020

927964 25 29/05/2020

928023 7 29/05/2020

928077 5 29/05/2020

928078 5 29/05/2020

928079 5 29/05/2020

928093 29 29/05/2020

928108 17 29/05/2020

928190 5 30/05/2020

928192 5 30/05/2020

928193 5 30/05/2020

928195 5 30/05/2020

928198 5 30/05/2020

928199 5 30/05/2020

928237 7 30/05/2020

928276 30 30/05/2020

928279 9 30/05/2020

928283 33 30/05/2020

928357 5 30/05/2020

928436 34 31/05/2020

928629 3 31/05/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

928686 9 31/05/2020

928687 16 31/05/2020

928689 34 31/05/2020

928729 30 31/05/2020

928802 11 31/05/2020

928803 11 31/05/2020

928832 25 31/05/2020

928833 25 31/05/2020

928834 25 31/05/2020

928835 25 31/05/2020

928836 25 31/05/2020

928837 25 31/05/2020

928838 25 31/05/2020

928840 25 31/05/2020

928841 25 31/05/2020

928842 25 31/05/2020

928843 25 31/05/2020

928844 25 31/05/2020

928845 25 31/05/2020

928903 5 31/05/2020

929123 2 01/06/2020

929140 9 01/06/2020

929142 7 01/06/2020

929224 5 01/06/2020

929433 9 02/06/2020

929498 5 02/06/2020

929499 5 02/06/2020

929500 5 02/06/2020

929502 5 02/06/2020

929549 5 02/06/2020

929775 5 05/06/2020

929776 5 05/06/2020

929777 5 05/06/2020

929778 5 05/06/2020

929779 5 05/06/2020

929781 5 05/06/2020

929782 5 05/06/2020

929918 9 06/06/2020

930050 14 06/06/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
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930069 5 06/06/2020

930450 3 08/06/2020

930764 3 09/06/2020

930828 12 09/06/2020

930861 3 09/06/2020

932637 16 16/06/2020

933096 5 20/06/2020

933097 5 20/06/2020

933120 9 20/06/2020

933135 18 20/06/2020

933241 5 20/06/2020

933393 3 21/06/2020

933623 30 21/06/2020

933635 12 19/06/2020

934241 5 23/06/2020

934245 31 23/06/2020

934330 5 23/06/2020

934616 25 26/06/2020

934988 6 27/06/2020

935020 29 27/06/2020

935091 12 27/06/2020

935194 3 27/06/2020

935352 5 28/06/2020

935381 16 28/06/2020

935382 16 28/06/2020

935383 9 28/06/2020

935628 9 29/06/2020

935955 33 30/06/2020

935956 33 30/06/2020

936030 9 30/06/2020

936031 16 30/06/2020

936032 28 30/06/2020

936409 19 03/07/2020

936410 19 03/07/2020

936411 19 03/07/2020

936564 12 04/07/2020

938385 6 11/07/2020

939310 11 14/07/2020

941772 3 24/07/2020
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943976 25 31/07/2020

944625 9 02/08/2020

946384 7 09/08/2020

946775 18 10/08/2020

949269 25 22/08/2020

949583 29 23/08/2020

950249 30 25/08/2020

950250 30 25/08/2020

951785 3 31/08/2020

953897 5 06/09/2020

957730 30 21/09/2020

957732 30 21/09/2020

957734 30 21/09/2020

958151 33 22/09/2020

959209 11 27/09/2020

962796 30 11/10/2020

972959 7 24/11/2020

973882 20 29/11/2020

977585 16 15/12/2020

979427 1 26/12/2020

979429 5 26/12/2020

980397 9 29/12/2020

980398 10 29/12/2020

980399 5 29/12/2020

980400 1 29/12/2020

980405 9 29/12/2020

980406 10 29/12/2020

980407 5 29/12/2020

980408 1 29/12/2020

984919 30 19/01/2021

987583 3 02/02/2021

994060 5 02/03/2021

999313 7 26/03/2021

999473 10 27/03/2021

999475 10 27/03/2021

1000646 32 30/03/2021

1000813 5 02/04/2021

1000814 5 02/04/2021

1000815 5 02/04/2021
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1000816 5 02/04/2021

1000817 5 02/04/2021

1000818 5 02/04/2021

1000819 5 02/04/2021

1001183 29 03/04/2021

1001377 25 04/04/2021

1001488 10 04/04/2021

1002459 10 10/04/2021

1004751 3 20/04/2021

1004753 5 20/04/2021

1004754 5 20/04/2021

1005045 3 23/04/2021

1005046 5 23/04/2021

1005831 5 26/04/2021

1007832 5 08/05/2021

1007963 11 08/05/2021

1007987 29 08/05/2021

1009283 10 14/05/2021

1009284 10 14/05/2021

1009287 10 14/05/2021

1009290 10 14/05/2021

1009726 10 16/05/2021

1009956 30 17/05/2021

1010041 30 17/05/2011

1010302 10 18/05/2021

1011767 34 24/05/2021

1069979 28 28/12/2011

1095248 25 15/04/2012

1095251 25 15/04/2012

1095252 25 15/04/2012

1095254 25 15/04/2012

1095255 25 15/04/2012

1095256 25 15/04/2012

1095474 5 15/04/2012

1095480 5 15/04/2012

1095484 5 15/04/2012

1095485 5 15/04/2012

1095533 5 15/04/2012

1095534 5 15/04/2012
 
 

 

2359



Trade Marks Journal No: 1951 ,   08/06/2020  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1095535 5 15/04/2012

1097429 5 22/04/2012

1107621 5 28/05/2012 15:31:41

1150059 25 11/11/2012

1416885 42 27/01/2016

1824380 99 01/06/2019

1841249 31 20/07/2019

1841250 34 20/07/2019

1845885 5 31/07/2019

1850414 10 13/08/2019

1854609 5 25/08/2019

1856254 3 28/08/2019

1859016 39 07/09/2019

1861058 42 10/09/2019

1866055 31 23/09/2019

1888982 3 26/11/2019

1890422 37 01/12/2019

1902366 31 30/12/2019

1905979 5 06/01/2020

1905981 5 06/01/2020

1905991 5 06/01/2020

1905992 5 06/01/2020

1905997 5 06/01/2020

1910663 30 19/01/2020

1911246 35 20/01/2020

1913904 35 27/01/2020

1914020 5 27/01/2020

1920004 30 09/02/2020

1929988 31 03/03/2020

1929989 34 03/03/2020

1932105 5 08/03/2020

1932153 5 08/03/2020

1932154 5 08/03/2020

1932156 5 08/03/2020

1932157 5 08/03/2020

1933451 30 10/03/2020

1935258 24 12/03/2020

1937642 99 17/03/2020

1938539 30 19/03/2020
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1939529 5 22/03/2020

1940601 5 23/03/2020

1942127 21 26/03/2020

1942253 28 26/03/2020

1942302 25 26/03/2020

1942698 4 29/03/2020

1942699 3 29/03/2020

1943855 19 30/03/2020

1944292 5 31/03/2020

1944293 5 31/03/2020

1944294 5 31/03/2020

1944446 19 01/04/2020

1945771 42 05/04/2020

1946547 4 06/04/2020

1946704 5 06/04/2020

1946811 99 06/04/2020

1946812 99 06/04/2020

1946862 25 06/04/2020

1946863 35 06/04/2020

1947478 16 08/04/2020

1948219 5 09/04/2020

1948913 41 12/04/2020

1948926 5 12/04/2020

1948927 5 12/04/2020

1948928 5 12/04/2020

1949028 9 12/04/2020

1949431 2 13/04/2020

1949678 35 13/04/2020

1950043 10 13/04/2020

1950045 10 13/04/2020

1950046 10 13/04/2020

1950611 9 15/04/2020

1950851 7 15/04/2020

1950852 7 15/04/2020

1951236 18 16/04/2020

1951237 18 16/04/2020

1951242 17 16/04/2020

1951243 17 16/04/2020

1951244 17 16/04/2020
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1951372 5 16/04/2020

1951392 5 16/04/2020

1951782 35 16/04/2020

1952709 35 19/04/2020

1953471 9 20/04/2020

1953731 9 20/04/2020

1953732 9 20/04/2020

1953733 11 20/04/2020

1953734 16 20/04/2020

1953736 35 20/04/2020

1953745 30 20/04/2020

1953776 11 20/04/2020

1954307 25 21/04/2020

1954422 32 22/04/2020

1954722 24 22/04/2020

1955216 25 23/04/2020

1956065 31 26/04/2020

1956332 43 26/04/2020

1956511 9 27/04/2020

1956579 42 27/04/2020

1956667 5 27/04/2020

1956668 5 27/04/2020

1957166 30 28/04/2020

1957266 1 28/04/2020

1957309 35 28/04/2020

1957932 9 29/04/2020

1958024 16 29/04/2020

1959316 35 03/05/2020

1959987 25 03/05/2020

1960195 30 04/05/2020

1960294 12 04/05/2020

1960693 3 05/05/2020

1961176 35 06/05/2020

1961177 35 06/05/2020

1961212 45 06/05/2020

1961213 45 06/05/2020

1961332 25 06/05/2020

1962911 5 10/05/2020

1962919 5 10/05/2020
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1962920 5 10/05/2020

1962923 5 10/05/2020

1963034 34 10/05/2020

1963164 25 10/05/2020

1963709 30 11/05/2020

1963852 6 12/05/2020

1963937 5 12/05/2020

1964291 43 12/05/2020

1964952 3 13/05/2020

1965148 41 13/05/2020

1965803 5 14/05/2020

1965804 5 14/05/2020

1965900 30 14/05/2020

1965902 3 14/05/2020

1965943 11 14/05/2020

1965949 3 14/05/2020

1965979 9 14/05/2020

1966106 5 14/05/2020

1966130 9 15/05/2020

1966549 3 17/05/2020

1967008 31 18/05/2020

1967060 30 18/05/2020

1967481 5 18/05/2020

1967649 20 18/05/2020

1968051 5 19/05/2020

1968182 17 19/05/2020

1968183 17 19/05/2020

1968299 3 19/05/2020

1968301 3 19/05/2020

1968354 29 19/05/2020

1968355 1 19/05/2020

1968524 2 20/05/2020

1968525 2 20/05/2020

1968807 21 20/05/2020

1969020 5 20/05/2020

1969328 34 21/05/2020

1969479 21 21/05/2020

1969586 7 21/05/2020

1969588 7 21/05/2020
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1969813 22 24/05/2020

1970043 1 24/05/2020

1970045 7 24/05/2020

1970248 25 24/05/2020

1970320 43 24/05/2020

1970584 21 25/05/2020

1970591 99 25/05/2020

1970664 7 25/05/2020

1970691 24 25/05/2020

1971011 99 26/05/2020

1971166 21 26/05/2020

1971167 43 26/05/2020

1971186 25 26/05/2020

1971247 12 26/05/2020

1971283 1 26/05/2020

1971284 5 26/05/2020

1971287 8 26/05/2020

1971290 20 26/05/2020

1971291 21 26/05/2020

1971292 30 26/05/2020

1971293 35 26/05/2020

1971294 36 26/05/2020

1971295 37 26/05/2020

1971296 41 26/05/2020

1971336 32 26/05/2020

1971338 29 26/05/2020

1971340 32 26/05/2020

1971352 21 26/05/2020

1971353 21 26/05/2020

1971510 6 26/05/2020

1971511 19 26/05/2020

1971512 37 26/05/2020

1971513 19 26/05/2020

1971514 6 26/05/2020

1971517 3 26/05/2020

1971522 16 26/05/2020

1971543 17 26/05/2020

1971563 99 26/05/2020

1971947 12 28/05/2020
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1971961 33 28/05/2020

1971989 36 28/05/2020

1971990 36 28/05/2020

1972023 30 28/05/2020

1972045 42 28/05/2020

1972073 28 28/05/2020

1972090 1 28/05/2020

1972091 24 28/05/2020

1972093 1 28/05/2020

1972094 24 28/05/2020

1972122 16 28/05/2020

1972123 38 28/05/2020

1972145 30 28/05/2020

1972165 5 28/05/2020

1972229 7 28/05/2020

1972235 5 28/05/2020

1972256 24 28/05/2020

1972258 34 28/05/2020

1972259 31 28/05/2020

1972279 5 28/05/2020

1972280 5 28/05/2020

1972310 5 28/05/2020

1972311 5 28/05/2020

1972312 5 28/05/2020

1972313 5 28/05/2020

1972315 5 28/05/2020

1972317 5 28/05/2020

1972318 5 28/05/2020

1972322 5 28/05/2020

1972325 5 28/05/2020

1972326 5 28/05/2020

1972328 5 28/05/2020

1972395 16 28/05/2020

1972410 5 28/05/2020

1972411 5 28/05/2020

1972412 5 28/05/2020

1972421 5 28/05/2020

1972422 5 28/05/2020

1972485 3 28/05/2020
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1972517 5 28/05/2020

1972543 10 28/05/2020

1972545 7 28/05/2020

1972640 25 31/05/2020

1972651 9 31/05/2020

1972683 41 31/05/2020

1972684 39 31/05/2020

1972729 6 31/05/2020

1972769 2 31/05/2020

1972776 5 31/05/2020

1972818 9 31/05/2020

1972838 1 31/05/2020

1972842 36 31/05/2020

1972932 5 31/05/2020

1972937 5 31/05/2020

1973076 39 31/05/2020

1973077 39 31/05/2020

1973078 9 31/05/2020

1973114 7 31/05/2020

1973126 25 31/05/2020

1973134 25 31/05/2020

1973137 25 31/05/2020

1973157 32 31/05/2020

1973158 12 31/05/2020

1973159 31 31/05/2020

1973161 17 31/05/2020

1973165 24 31/05/2020

1973190 16 31/05/2020

1973191 16 31/05/2020

1973202 29 31/05/2020

1973203 29 31/05/2020

1973219 9 31/05/2020

1973228 25 31/05/2020

1973234 25 31/05/2020

1973247 33 31/05/2020

1973285 36 31/05/2020

1973295 18 01/06/2020

1973298 25 01/06/2020

1973336 35 01/06/2020
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1973339 20 01/06/2020

1973358 1 01/06/2020

1973359 1 01/06/2020

1973373 29 01/06/2020

1973437 35 01/06/2020

1973441 18 01/06/2020

1973443 24 01/06/2020

1973444 25 01/06/2020

1973478 29 01/06/2020

1973480 29 01/06/2020

1973509 5 01/06/2020

1973510 5 01/06/2020

1973518 35 01/06/2020

1973585 10 01/06/2020

1973702 8 01/06/2020

1973703 19 01/06/2020

1973735 25 01/06/2020

1973736 35 01/06/2020

1973737 24 01/06/2020

1973738 35 01/06/2020

1973749 11 01/06/2020

1973750 19 01/06/2020

1973751 35 01/06/2020

1973766 31 01/06/2020

1973848 4 01/06/2020

1973849 9 01/06/2020

1973850 16 01/06/2020

1973851 41 01/06/2020

1973886 8 01/06/2020

1973891 99 01/06/2020

1973903 35 01/06/2020

1973928 29 01/06/2020

1973933 5 01/06/2020

1973934 5 01/06/2020

1973935 5 01/06/2020

1973936 5 01/06/2020

1973937 5 01/06/2020

1973944 21 01/06/2020

1973967 41 02/06/2020
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1974005 14 02/06/2020

1974013 16 02/06/2020

1974014 35 02/06/2020

1974019 1 02/06/2020

1974025 35 02/06/2020

1974057 42 02/06/2020

1974103 36 02/06/2020

1974105 42 02/06/2020

1974142 29 02/06/2020

1974157 10 02/06/2020

1974237 10 02/06/2020

1974238 7 02/06/2020

1974287 37 02/06/2020

1974320 26 02/06/2020

1974321 26 02/06/2020

1974350 4 02/06/2020

1974351 9 02/06/2020

1974352 16 02/06/2020

1974353 41 02/06/2020

1974354 43 02/06/2020

1974356 42 02/06/2020

1974357 43 02/06/2020

1974619 35 03/06/2020

1974657 5 03/06/2020

1974658 5 03/06/2020

1974659 5 03/06/2020

1974661 5 03/06/2020

1974666 5 03/06/2020

1974668 5 03/06/2020

1974669 5 03/06/2020

1974790 18 03/06/2020

1974829 7 03/06/2020

1974830 12 03/06/2020

1974831 7 03/06/2020

1974865 12 03/06/2020

1974866 41 03/06/2020

1974869 7 03/06/2020

1974870 6 03/06/2020

1974874 16 03/06/2020
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1974875 16 03/06/2020

1974890 9 03/06/2020

1974922 5 03/06/2020

1974923 5 03/06/2020

1974925 5 03/06/2020

1974926 41 03/06/2020

1974941 11 03/06/2020

1974942 35 03/06/2020

1974973 12 03/06/2020

1974974 12 03/06/2020

1975021 16 04/06/2020

1975022 24 04/06/2020

1975023 41 04/06/2020

1975024 43 04/06/2020

1975025 16 04/06/2020

1975026 24 04/06/2020

1975027 41 04/06/2020

1975028 43 04/06/2020

1975029 16 04/06/2020

1975031 41 04/06/2020

1975032 43 04/06/2020

1975033 16 04/06/2020

1975036 43 04/06/2020

1975037 16 04/06/2020

1975038 24 04/06/2020

1975039 41 04/06/2020

1975040 43 04/06/2020

1975094 35 04/06/2020

1975210 35 04/06/2020

1975342 20 04/06/2020

1975358 25 04/06/2020

1975359 25 04/06/2020

1975360 16 04/06/2020

1975361 16 04/06/2020

1975362 16 04/06/2020

1975364 25 04/06/2020

1975409 2 04/06/2020

1975426 20 04/06/2020

1975469 30 04/06/2020
 
 

 

2369



Trade Marks Journal No: 1951 ,   08/06/2020  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1975479 7 04/06/2020

1975480 9 04/06/2020

1975482 9 04/06/2020

1975483 11 04/06/2020

1975576 5 07/06/2020

1975581 5 07/06/2020

1975641 99 07/06/2020

1975891 38 07/06/2020

1975892 41 07/06/2020

1976005 10 07/06/2020

1976134 33 07/06/2020

1976136 99 07/06/2020

1976173 7 07/06/2020

1976323 7 08/06/2020

1976410 35 08/06/2020

1976411 43 08/06/2020

1976413 35 08/06/2020

1976414 35 08/06/2020

1976416 35 08/06/2020

1976418 20 08/06/2020

1976419 35 08/06/2020

1976420 41 08/06/2020

1976491 16 08/06/2020

1976492 25 08/06/2020

1976493 16 08/06/2020

1976494 25 08/06/2020

1976660 3 08/06/2020

1976661 5 08/06/2020

1976662 39 08/06/2020

1976663 39 08/06/2020

1976664 39 08/06/2020

1976665 37 08/06/2020

1976666 37 08/06/2020

1976667 37 08/06/2020

1976668 35 08/06/2020

1976669 35 08/06/2020

1976670 35 08/06/2020

1976671 9 08/06/2020

1976672 9 08/06/2020
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1976673 9 08/06/2020

1976674 16 08/06/2020

1976675 16 08/06/2020

1976676 16 08/06/2020

1976745 30 08/06/2020

1976990 12 08/06/2020

1977061 37 09/06/2020

1977067 42 09/06/2020

1977080 30 09/06/2020

1977223 37 09/06/2020

1977278 30 09/06/2020

1977320 5 09/06/2020

1977356 19 09/06/2020

1977677 99 09/06/2020

1977710 19 09/06/2020

1977711 19 09/06/2020

1977885 35 10/06/2020

1977888 7 10/06/2020

1978066 36 10/06/2020

1978107 25 10/06/2020

1978108 33 10/06/2020

1978305 10 11/06/2020

1978306 11 11/06/2020

1978308 21 11/06/2020

1978381 35 11/06/2020

1978437 9 11/06/2020

1978546 3 11/06/2020

1978590 9 11/06/2020

1978591 9 11/06/2020

1978592 9 11/06/2020

1978600 5 11/06/2020

1978601 5 11/06/2020

1978602 5 11/06/2020

1978603 21 11/06/2020

1978605 21 11/06/2020

1978606 21 11/06/2020

1978608 24 11/06/2020

1978609 24 11/06/2020

1978610 24 11/06/2020
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1978847 99 11/06/2020

1978878 31 11/06/2020

1978939 16 11/06/2020

1978940 35 11/06/2020

1978941 37 11/06/2020

1978942 40 11/06/2020

1979183 11 14/06/2020

1979423 30 14/06/2020

1979424 30 14/06/2020

1979425 39 14/06/2020

1979426 39 14/06/2020

1979530 6 14/06/2020

1979546 99 14/06/2020

1979547 4 14/06/2020

1979617 30 14/06/2020

1979813 5 15/06/2020

1979917 1 15/06/2020

1979929 7 15/06/2020

1980363 99 16/06/2020

1980364 99 16/06/2020

1980531 11 16/06/2020

1980942 31 17/06/2020

1981074 9 17/06/2020

1981226 43 17/06/2020

1981385 12 17/06/2020

1981759 7 18/06/2020

1982431 36 21/06/2020

1982459 19 21/06/2020

1982475 3 21/06/2020

1982510 18 21/06/2020

1982511 18 21/06/2020

1982512 18 21/06/2020

1982513 19 21/06/2020

1982514 19 21/06/2020

1982515 19 21/06/2020

1982516 29 21/06/2020

1982517 29 21/06/2020

1982519 29 21/06/2020

1982520 29 21/06/2020
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1982521 12 21/06/2020

1982522 12 21/06/2020

1982523 12 21/06/2020

1982714 31 21/06/2020

1982732 29 21/06/2020

1982865 30 21/06/2020

1982984 31 22/06/2020

1983236 7 22/06/2020

1983433 8 22/06/2020

1983473 35 22/06/2020

1983474 7 22/06/2020

1983772 9 23/06/2020

1983773 9 23/06/2020

1983774 9 23/06/2020

1983775 2 23/06/2020

1983776 2 23/06/2020

1983777 2 23/06/2020

1983780 5 23/06/2020

1984143 24 24/06/2020

1984386 9 24/06/2020

1984387 9 24/06/2020

1984388 9 24/06/2020

1984434 5 24/06/2020

1984486 19 24/06/2020

1984487 19 24/06/2020

1984488 19 24/06/2020

1984644 3 25/06/2020

1984645 34 25/06/2020

1984985 25 25/06/2020

1985180 5 25/06/2020

1985318 42 25/06/2020

1986022 9 28/06/2020

1986081 1 28/06/2020

1986082 1 28/06/2020

1986090 6 28/06/2020

1986097 41 28/06/2020

1986166 19 28/06/2020

1986599 5 29/06/2020

1987191 3 30/06/2020
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1987192 3 30/06/2020

1987193 5 30/06/2020

1987194 5 30/06/2020

1987311 9 30/06/2020

1987312 9 30/06/2020

1987323 9 30/06/2020

1987471 5 30/06/2020

1987822 45 01/07/2020

1987823 45 01/07/2020

1987981 10 02/07/2020

1988205 1 02/07/2020

1988305 5 02/07/2020

1989132 3 05/07/2020

1989660 41 06/07/2020

1989789 6 06/07/2020

1990152 31 07/07/2020

1990758 3 08/07/2020

1990892 5 08/07/2020

1991038 3 08/07/2020

1991141 35 09/07/2020

1991145 43 09/07/2020

1991183 41 09/07/2020

1991193 36 09/07/2020

1991194 37 09/07/2020

1991195 36 09/07/2020

1991196 37 09/07/2020

1991246 35 09/07/2020

1991442 7 09/07/2020

1991443 8 09/07/2020

1991444 12 09/07/2020

1991445 22 09/07/2020

1991614 1 09/07/2020

1991617 31 09/07/2020

1991752 29 09/07/2020

1991990 41 12/07/2020

1992014 30 12/07/2020

1992099 29 12/07/2020

1992100 30 12/07/2020

1992101 43 12/07/2020
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1992102 29 12/07/2020

1992103 30 12/07/2020

1992104 43 12/07/2020

1992105 29 12/07/2020

1992106 30 12/07/2020

1992107 43 12/07/2020

1992474 6 13/07/2020

1992846 5 13/07/2020

1993475 3 14/07/2020

1993518 7 14/07/2020

1993869 6 15/07/2020

1993870 7 15/07/2020

1993871 9 15/07/2020

1993872 11 15/07/2020

1993873 6 15/07/2020

1993874 7 15/07/2020

1993875 9 15/07/2020

1993876 11 15/07/2020

1994083 35 15/07/2020

1994084 35 15/07/2020

1994085 35 15/07/2020

1994086 35 15/07/2020

1994087 35 15/07/2020

1994223 99 15/07/2020

1994368 42 16/07/2020

1995113 99 19/07/2020

1995125 21 19/07/2020

1995283 36 19/07/2020

1995792 5 20/07/2020

1995995 29 20/07/2020

1996332 45 20/07/2020

1996333 43 20/07/2020

1996840 17 21/07/2020

1996841 17 21/07/2020

1996842 17 21/07/2020

1996843 17 21/07/2020

1996844 17 21/07/2020

1996847 99 21/07/2020

1997377 34 22/07/2020
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1997378 34 22/07/2020

1998052 3 23/07/2020

1998552 99 26/07/2020

1998747 11 26/07/2020

1998749 35 26/07/2020

1998953 9 26/07/2020

1998954 9 26/07/2020

1999633 11 27/07/2020

1999804 35 27/07/2020

2000409 99 28/07/2020

2000513 3 28/07/2020

2000982 14 29/07/2020

2000983 14 29/07/2020

2000985 30 29/07/2020

2000986 30 29/07/2020

2000988 30 29/07/2020

2000989 32 29/07/2020

2000990 32 29/07/2020

2000991 32 29/07/2020

2001019 29 29/07/2020

2001120 6 29/07/2020

2001127 35 29/07/2020

2001409 32 30/07/2020

2001920 5 31/07/2020

2003472 33 04/08/2020

2003873 10 04/08/2020

2003874 10 04/08/2020

2003875 10 04/08/2020

2003876 11 04/08/2020

2003877 11 04/08/2020

2003878 11 04/08/2020

2003879 20 04/08/2020

2003880 20 04/08/2020

2003881 20 04/08/2020

2003882 27 04/08/2020

2003883 27 04/08/2020

2003884 27 04/08/2020

2003885 31 04/08/2020

2003886 31 04/08/2020
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2003887 31 04/08/2020

2003888 1 04/08/2020

2003889 4 04/08/2020

2003890 13 04/08/2020

2003891 15 04/08/2020

2003892 17 04/08/2020

2003893 22 04/08/2020

2004844 31 06/08/2020

2004845 37 06/08/2020

2005475 99 06/08/2020

2006110 3 09/08/2020

2006111 3 09/08/2020

2006831 5 10/08/2020

2008265 35 12/08/2020

2008266 35 12/08/2020

2008267 35 12/08/2020

2008268 36 12/08/2020

2008269 36 12/08/2020

2008270 36 12/08/2020

2008271 37 12/08/2020

2008272 37 12/08/2020

2008273 37 12/08/2020

2008274 38 12/08/2020

2008275 38 12/08/2020

2008276 38 12/08/2020

2008277 39 12/08/2020

2008278 39 12/08/2020

2008279 39 12/08/2020

2008280 40 12/08/2020

2008281 40 12/08/2020

2008282 40 12/08/2020

2008283 41 12/08/2020

2008284 41 12/08/2020

2008285 41 12/08/2020

2008286 42 12/08/2020

2008287 42 12/08/2020

2008288 42 12/08/2020

2008289 43 12/08/2020

2008290 43 12/08/2020
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2008291 43 12/08/2020

2008292 44 12/08/2020

2008293 44 12/08/2020

2008294 44 12/08/2020

2008875 3 13/08/2020

2010015 30 17/08/2020

2011020 35 18/08/2020

2011021 36 18/08/2020

2011022 41 18/08/2020

2011351 9 19/08/2020

2011508 5 19/08/2020

2011880 99 20/08/2020

2011881 99 20/08/2020

2012025 6 20/08/2020

2012134 3 20/08/2020

2012889 99 23/08/2020

2013086 35 23/08/2020

2013974 41 25/08/2020

2015893 5 30/08/2020

2015894 5 30/08/2020

2015899 5 30/08/2020

2016215 25 30/08/2020

2018137 37 03/09/2020

2018138 36 03/09/2020

2019082 25 06/09/2020

2020006 17 08/09/2020

2020273 7 08/09/2020

2021132 7 09/09/2020

2021632 8 13/09/2020

2022292 5 14/09/2020

2023073 41 15/09/2020

2023749 9 15/09/2020

2024122 99 16/09/2020

2024823 10 17/09/2020

2024824 6 17/09/2020

2024938 3 17/09/2020

2024939 3 17/09/2020

2025244 7 20/09/2020

2025406 41 20/09/2020
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2027970 5 24/09/2020

2028451 32 24/09/2020

2030250 35 29/09/2020

2033468 41 06/10/2020

2034679 24 08/10/2020

2035192 99 08/10/2020

2035334 38 08/10/2020

2035335 41 08/10/2020

2035397 7 10/10/2020

2035398 9 10/10/2020

2036056 16 11/10/2020

2036057 41 11/10/2020

2036058 42 11/10/2020

2036773 5 12/10/2020

2037755 37 14/10/2020

2037872 5 14/10/2020

2037923 5 14/10/2020

2037924 5 14/10/2020

2037925 5 14/10/2020

2039528 43 19/10/2020

2039529 39 19/10/2020

2043499 99 25/10/2020

2044559 30 26/10/2020

2044560 31 26/10/2020

2044567 6 26/10/2020

2045103 21 27/10/2020

2045104 21 27/10/2020

2045349 30 27/10/2020

2047064 6 29/10/2020

2047922 7 01/11/2020

2047923 37 01/11/2020

2048459 20 02/11/2020

2050636 9 08/11/2020

2050639 21 08/11/2020

2051408 16 10/11/2020

2051409 38 10/11/2020

2051410 43 10/11/2020

2053043 33 12/11/2020

2053044 33 12/11/2020
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2053045 33 12/11/2020

2054207 12 16/11/2020

2054290 18 16/11/2020

2055225 41 18/11/2020

2055255 25 18/11/2020

2055619 30 19/11/2020

2055725 37 19/11/2020

2057204 5 22/11/2020

2057205 5 22/11/2020

2057207 5 22/11/2020

2057208 5 22/11/2020

2057209 5 22/11/2020

2057211 5 22/11/2020

2057301 29 23/11/2020

2057556 4 23/11/2020

2058109 1 24/11/2020

2058304 40 24/11/2020

2061334 9 30/11/2020

2061572 35 30/11/2020

2062180 9 01/12/2020

2063191 44 03/12/2020

2063670 41 06/12/2020

2063671 16 06/12/2020

2064910 99 08/12/2020

2070170 3 20/12/2020

2070521 31 20/12/2020

2070826 41 20/12/2020

2070827 41 20/12/2020

2070828 41 20/12/2020

2071517 7 21/12/2020

2071518 37 21/12/2020

2071520 37 21/12/2020

2071521 7 21/12/2020

2071522 37 21/12/2020

2071837 99 21/12/2020

2071838 99 21/12/2020

2072499 41 22/12/2020

2072787 7 22/12/2020

2072788 12 22/12/2020
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2072849 99 22/12/2020

2073358 29 23/12/2020

2074619 99 24/12/2020

2074983 30 24/12/2020

2077132 33 29/12/2020

2078308 5 31/12/2020

2078415 9 31/12/2020

2079194 35 31/12/2020

2079905 12 03/01/2021

2079906 12 03/01/2021

2081501 38 06/01/2021

2081502 37 06/01/2021

2081503 24 06/01/2021

2081504 16 06/01/2021

2081505 9 06/01/2021

2081506 4 06/01/2021

2081507 1 06/01/2021

2082613 44 10/01/2021

2082614 35 10/01/2021

2082628 30 10/01/2021

2082629 43 10/01/2021

2084245 35 12/01/2021

2085102 3 14/01/2021

2090423 99 27/01/2021

2091612 29 31/01/2021

2091613 29 31/01/2021

2091617 29 31/01/2021

2091636 29 31/01/2021

2095117 38 04/02/2021

2095118 9 04/02/2021

2096368 24 08/02/2021

2097471 9 09/02/2021

2097472 16 09/02/2021

2097473 35 09/02/2021

2097474 39 09/02/2021

2097475 42 09/02/2021

2097476 45 09/02/2021

2097892 31 10/02/2021

2100956 7 17/02/2021
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2100961 3 17/02/2021

2100962 3 17/02/2021

2102566 29 21/02/2021

2102567 30 21/02/2021

2102593 30 21/02/2021

2111345 6 08/03/2021

2112727 6 09/03/2021

2113237 9 10/03/2021

2113407 7 10/03/2021

2114393 2 12/03/2021

2114547 29 14/03/2021

2117282 35 17/03/2021

2117283 41 17/03/2021

2118008 41 18/03/2021

2119864 30 23/03/2021

2120132 19 23/03/2021

2121521 5 25/03/2021

2121522 5 25/03/2021

2121524 5 25/03/2021

2121527 5 25/03/2021

2121528 5 25/03/2021

2121529 5 25/03/2021

2121530 5 25/03/2021

2121531 5 25/03/2021

2121533 5 25/03/2021

2121536 5 25/03/2021

2121537 5 25/03/2021

2121538 5 25/03/2021

2121539 5 25/03/2021

2121541 5 25/03/2021

2121544 5 25/03/2021

2121549 5 25/03/2021

2121758 37 28/03/2021

2121759 37 28/03/2021

2121770 3 28/03/2021

2121988 9 28/03/2021

2121989 11 28/03/2021

2123866 30 31/03/2021

2126041 19 05/04/2021
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2126064 4 06/04/2021

2127195 32 07/04/2021

2129850 25 14/04/2021

2131830 3 19/04/2021

2133462 99 21/04/2021

2133463 99 21/04/2021

2133879 11 22/04/2021

2133880 21 22/04/2021

2134027 3 25/04/2021

2134030 5 25/04/2021

2134729 7 25/04/2021

2134825 99 25/04/2021

2135394 32 26/04/2021

2136771 29 28/04/2021

2137935 30 02/05/2021

2138010 3 02/05/2021

2141170 35 09/05/2021

2141171 30 09/05/2021

2141582 31 06/05/2021

2141586 31 06/05/2021

2143885 99 13/05/2021

2143977 43 13/05/2021

2144259 30 14/05/2021

2144756 41 16/05/2021

2144757 9 16/05/2021

2144758 16 16/05/2021

2147207 42 20/05/2021

2147208 44 20/05/2021

2147295 30 20/05/2021

2147301 30 20/05/2021

2148014 30 21/05/2021

2148683 5 23/05/2021

2152455 37 31/05/2021

2152456 35 31/05/2021

2152458 11 31/05/2021
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat
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